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01 AR JERORE THE HON’BLE NATIONAL GREEN TRIBUNAL,

o

... Applicant

Pune Municipal Corporation and Ors. ... Respondents

s

REPLY AFFIDAVIT BY RESPONDENT NO. o6,

_STATE OF MAHARASHTRA THROUGH THE PRINCIPAL SECRETARY, WATER
SUPPLY AND SANITATION DEPT

&

REPLY AFFIDAVIT BY RESPONDENT NO. 8,

GROUNDWATER SURVEYS AND DEVELOPMENT AGENCY, THROUGH ITS
COMMISIONER

l. Dr. Vijay Pakhmode, Incharge Commissioner in Groundwater Surveys and Development

Agency, Water Supply and Sanitation Department, Government of Maharashtra do hereby state

on solemn affirmation as under —

| am well conversant with the facts of the present case and I am competent to swear this Affidavit

based upon the records available with this office.

|. The present Application has been filed to seek immediate action to address the issue of
water pollution of drinking water sources which has resulted in the outbreak of
Guillain-Barre Syndrome (“GBS”) in the Pune district and the alleged failure to

implement the provisions of the State Groundwater Act and the CGWA Guidelines to
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on behalf of both, Respondent no 6 and 8

[, say and submit that I am duly authorized to file this affidavit. I further say submi

that I crave leave to file additional affidavit if required in due course of hearing

3. Role Clarification -

. Water Supply & Sanitation Department is responsible for providing clean
drinking water in rural areas and for making policy decisions (& implementing
them) around drinking water supply and sanitation. It coordinates & controls
national/state programs such as Jal Jeevan Mission, Swachh Bharat Mission
(Rural), etc.

Water Supply and Sanitation Department (“WSSD”) acts as nodal agency for the
implementation of Jal Jeevan Mission in rural Maharashtra with primary objective to

provide every rural household with Functional Household Tap Connection (FHTC).

hchnologies, monitor and implement national and state policies for the

ah | Scfentific and sustainable development and management of groundwater

Response to GBS Outbreak & Water Contamination

i. Respondent No. 6 (WSSD) submits that the operational control, licensing. and
daily monitoring of water tankers and private water sources within city limits fall
under the statutory duty of the Pune Municipal Corporation, Pimpri-Chinchwad
Municipal Corporation. Denied for want of knowledge.

ii. Respondent No. 8 (GSDA) submits that its mandate does not extend to disease

outbreak investigation or microbiological testing for public health. However, in line
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with government policy and as part of the Water Quality Monitoring and

Surveillance Program, state has established an extensive Water Quality Monitoring

and Surveillance framework. The GSDA operates a network of 178 water quality_

testing laboratories across the state (6 Regional, 28 District, and?l38 Sub-

divisional)
iii. The monitoring process involves: i

a. Sample collection at the village level by ‘Jalsurakshaks’ fixed by Zila
parishad.

b. Chemical and bacteriological analysis at the respective laboratories. All
regional and district laboratories (34) are NABL accredited, and 143 sub-
divisional laboratories have also received NABL certification.

c. Testing is conducted as per BIS Standard (IS 10500:2015).

iv. Results indicating water unfit for consumption are formally communicated to the

5. On Groundwater Extraction Guidelines & NOCs

1.

Reply to Paras 17 to 22 —

and their amendments. Respondent No. 6 (WSSD) and Respondent No. 8 (GSDA)

clarifies that these are Central Government guidelines, and the designated authority for

their enforcement including issuing NOCs and taking penal action, is the Central

Ground Water Authority (Respondent No. 9). So not related to GSDA or WSSD.

The enactment of the Maharashtra Groundwater (Development and Management)
Act, 2009, is admitted.

Respondent No. 8 (GSDA) submits that the process of framing and notifying the Rules
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under the Act is under active consideration by the State Government.

i. Implementation Status of the said act:

ii. The Act was brought into force on st June 2014.

iii. Draft rules for its implementation were published on 25th July 2018 for public consultation.
iv. A final draft of the rules, incorporating public suggestions, was submitted to the

Government of Maharashtra (GOM).

v. However, Central Ground Water Authority (CGWA) on 24th September 2020, under the
Environment (Protection) Act, 1986 has notified the “Guidelines to Regulate and Control

Groundwater Extraction in India’.
vi. All powers under the provisions of the Guidelines to Regulate and Control Groundwater

Extraction in India vest with the Central Ground Water Authority/Board. Accordingly. the

Groundwater Survey and Development Agency do not possess any statutory authority in

this regard.

vii. The State’s Law and Judiciary Department has opined that these central guidelines override

e5ult, the 2018 Rules remain unnotified, preventing the full implementation of the Act.

Thus, regulation on groundwater extraction and pollution particularly in urban areas has
limitations.

x. As established, the regulatory framework of the 2009 Act is not yet fully operational.

6. GROUNDS
The role of Respondent No. 6 (WSSD) is a policy-making and administrative

department of the State Government. Water Supply and Sanitation Department, Govt.
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Maharashtra is mandated for making policy decisions and providing clean drinking water in
rural areas. The WSSD is overall responsible for implementation of various centrally or state

sponsored schemes such as JJM . NRDWP .Bharat Nirman etc.

Whereas, G.S.D.A. is engaged, in the exploration, development and augmentation of

groundwater resources in the State through various schemes.

So. they (Respondent No6 and Respondent No 8) deny any wilful inaction within the

scope of their defined mandates and available legal tools.

PRAYERS

To ensure the supply of safe, potable drinking water to all rural households and public
institutions as part of the Jal Jeevan Mission. Water Supply and Sanitation Department has
already established a detailed Standard Operating Procedure (SOP) through
the Government Resolution dated 20th July 2022.(Annexure A) This SOP creates a multi-
tiered committee system from village to state level, with clearly defined roles for
monitoring (by water supply agencies). However Municipal Council and Municipal
Corporation level do not come under the gamut of the Government Resolution dated 20th
July 2022 (Standard Operating Procedures (SOPs) for providing clean and sufficient
drinking water) as these institutions/areas are not under administration of Water Supply and
Sanitation Department . In light of the above averments, this respondent craves leave to file
any additional reply as and when required. It is respectfully prayed that the Department

shall abide by any orders and directions issued by the Hon’ble Tribunal.

Whatever is stated above is true and correct to the best of my knowledge, ability
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Pune

Date ¢2 le2{ 502

o

roundwater Surveys and Development Agency,
Water Supply and Sanitation Department, Pune
Government of Maharashtra

VERIFICATION

[, Dr. Vijay Pakhmode, Incharge Commissioner in Groundwater Surveys and Development

Agency, Water
address at Bhuj
statements mac

Supply and Sanitation Department, Government of Maharashtra, having my office

ial Bhavan, Shivaji Nagar. Pune — 411005, do hereby verify and declare that the

e in the aforesaid paras are true and correct to the best of my knowledge and

information anc

[ believe the same to be true and that no material is has been concealed therefrom.

Solemnly affirmed on this 03 day of February, 2026 at Pune.

Deponent

Groundwater Surveys and Development Agency,Pune
Water Supply and Sanitation Department.
Government of Maharashtra

ADV. LAXMAN RAMBHAU D
NOTARY GOVT. OF INDIAAMSF
PUNE, MAHARASHIRA
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STy Sitae Az sfaefa aroft Ipore
=T Ifor HderT BRIl

T SIS ANIG3ID

GERL

HEIRTS AT
qroft QREaT 9 Tl fa9RT
A 0T shHieh: Seegayqud 209¢/¥ %.63/UTg-93
MPBETI TSTUTS BN T FART HP 3, 9 IT ASTAT, SIHATY feaveh A1,
HATHA, Hd5-800009
ARRI: R0 o3, 032

qrdT -

9 IG5 Sia R/ SRIHATAT ST &% A=A 166 9 el
HATHA it AT Hobear ArTeai® o (¥R, 09R).
Q) Drinking Water Quality Monitoring & Surveillance Framework, Department of
Drinking Water and Sanitation, Ministry of Jalshakti, Government of India,
October 2029
3) U Raol 9 Weodl fAUET, dA0d, A IRNYTS  Bewgagud
090/%.3.96%/U1.9.93, . 30 ATH, Q0494.
) Uoft qREST 9 WSl quFT, HAed, I URUAD  HSegReH
R094/9.35.93/91.9.93, f&. oy 3ffeeiar, 04y,
g gt QREST g Woeal fawm, WG9, wEd ol wosed
R09%/H.%.93¢/9T9 90 (o) ., . o8 e, 020,
TRATET -
he AT UISTes d ol fIUNT, ST 3Tkl HATHY, YR ARBR Ti=1
IR bojear ATiesld GAAAR, So Sig= e Siceid (qdie Iy grEo
RN IS) Cbléjsb*-l) YROT YRS ST (Household and Public Institution viz. GP
building, School, Anganwadi centre, Health centre, wellness centres, etc) WFHEF?‘GB
oyl (3]5) fUvar Tl SUGe B QU1 & HEed YUl SR JATe. AR S SiidH
2 BrRIhARA]  FHATSGUET HRIATE] IS GO STl TS, AT BIAhHAIIIT
YT ST IOTaITgul v grolt I dH¥ SUIATATS! YTl I[ureit iRz
FdeT HrAHH (Water Quality Monitoring & Surveillance Programme) XTSITd NEIGERIR]
URECIES
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T (10T T Seega’IuH 209¢/9 %.63/T-93

qroft I[oTeRTT GG g WI&UT (Water Quality Monitoring & Surveillance)
BRIBHAH Glcsles TeTa SHeToIauil B AR 3re.

o Ul IUIGHT WHFU (Water Quality Monitoring) ®RUIHE] TSI
fOrogT=gT UTogT=T WA g GRA] To Sirs ol arofl T &= (Field
Testing) 9 TITRITosHEY TITRAOT (Laboratory Testing) W, qroft NUESI
AU YIRS JBBCIhRUT HRUl, YIARRIGT NABL SR IHROT
BRI, TANRNGIE qedich G HHART HIOI, YU Aia] HhaeIBTaR
I, I AT Afg<d YA JiT Hos(qol, JTHU SIS AT S G-I
qTofl TarAofl GET UG BRI, qrof urasit f[quge A1fEd STdST SuGE
H QU1 AT TR ST, qrof Jora< fIuge SIS &,

o TTOft TOTERTT FJeToT (Water Quality Surveillance) BRUITHEY fAf3Te BraiaR™
YR e ATl e Aresi-d [Auared] qroarea S &=
JuTTol} FET=AT (Field Test Kits) Hec= du_Iol BT, &= quroflt Femen
(Field Test Kits) TurquiiHed q1fad 3f@woiedr rolt =<l Yales qurolt
TINRMSHE] HRUl, TTod] FdeTol HRul, JIfd dredl-acdived STohor=y
RITTT YIgHIgTaR R0 SauiRATS! 3TRITY fAUNT gafdesed SRS JIofr
BN, YT STcHE] gToft Jureiarae d9d 3f3[es qroll fUvgr]es SIRIgTEaR
BIOT=IT SR OTHTETE SIS+ o, fvare aroarear 9d Sgdaral
qTof} ORI SRR 9 [FRIET0T HRUGT STEEQTR] oy YY1 S
BRI SIS I FHTAIT 378,

aTofl TJuTerTT |IFRIET SI1OT e omr=aT GHTdT G TSTauiea ST HeHiE
PHIE 3 T 8 S f&id 30/03/2099 T f&HI® 04/90/3094 T AT GRUAGTY
YT IR a1 PRI RO 3MTedT T d. doMfy, Ha¥ hHid 9 TAR 65 T
feeedn STos Sfig e e a4, ded HHie 2 Jile fuare qrof Jore
Afrd=ror omfor Fdefur JIRREST (Drinking Water Quality Monitoring & Surveillance
Framework), 3TaCIaR, 2029 =1 ANGRId FAATAR YUl UGt |01 9 Hderur
DRIBHATT JHT! SHSTTGUNATS] T G GHTdR1D JERI ANIG 31D ol T
HRUITHT §19 ST [IaRIE 8l

79 39 Y1 R
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31 oot
RTSYTcITes YTHTOT AT 1 3] qTuaimer YRaaST ol d H1fiedT AT e
JATET JTBR I YTUATAT UTgi<l AT § HAETUT BT I a2 3R, STeh S

3T BRIGHITI 9Toft T ARV T HA&T0T HRIBAT DTH THTATI0] BIUATH NI
JGISYHT ATIG 3T AT QUAT Act e,

q. g7oft T[uratt |feri=ror snfer wderorm gHEt sHSTsaTtt.

grIoT TR 3 TQuamTedT grudmel YRS BRUATATS] UTudTed] I[ureRid
GEIH0T g FA&ToT HROT IR AT, S0 3G U0 GRIST BRUATHTS! HRIGATT
SUTIIIST WSS A T |1 3ATe.

&) aroft Iqorern |G

§) Troft Jore wdeor 9

) Tl FaRATIT Tgelt

3) ol orasT |G -

qrofl Tl ARG SEEER] g0l QRES] HRUMAT R Furod
YEYEI, dEd ARt g Rfeer IRl 18T, iRl TMErdd  KiRTER
YT, dTeyh] WRTAR T 1 Y=ad AR e [THmTd iRl 9 fSiegl WiRTeR
I HRIGR] ARTDRI, [Terl TRYE SEEER IM8dlcs. T, JMEGad qrofl Jore
ARV SEEER Yol |deror 3ol e AU ReaReRary aRss
IS, [AHRTT WRTER SUHATGS g IS WRTAR YT, YST3 FA&ol 707 faepred

§)  groft ore wdaor -

qrofl TqureTl WUl SEEERT R Yol aruRGel erdl Fulold,
YU, YT Y107 9 Sesdl AR g ga) SUARTT AT 1 TSR] R8T,
I, IERS JUEU Fa) 91fed S SIS edl Iredl/awATa] gioll Juridrdd
dTchTad SUTIAISTT HRUYTE SaEeR] &1 T Rogl uRYSwIr dRIGRT AT,
YrT7 qTofl GRS AT RTETes. THRIT, ATegebl WRTAR <1 T Ui AfAeird 2T
JHIT, ISYMTYNT WRTIR YR 9 Neg] wR1EaR Near vl 9 weoar e

79 39 Y1 3
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T (10T T Seega’IuH 209¢/9 %.63/T-93

STATEER RT8ies. dToft JUre FeUMaTST Fac=qol qrofl T ©o], qdd A= g
HI&ToT T A T 3fSes uroft 9 Sifdes Jurqeiisicht T seweard gl
RUCSEIEGEREINDIS ST CICENICTIRC CICCINISICS IS C ARG INEU IR CRIN CTIN S )
YIHRAT WD ARFT g WRIAR JTDHI AR, ATegh! WRIAR IT-T UA1d
G A3l R BRI g Neg] WRIER fegl ARG DRI SaEaR
RIENS. ARG [AUNTH Gafdaedl IURR™ISHT 3HS SMUvATE] STaEaR] Aeferd
YA, YA aidl g Regr aRue I8le.

P) AT TARJITIT Tgal -

qTof T GO Y UTdodlased JAg3gd Hife<dl/gdres fafed
THATA 9 SR BB AT SRR/ HHART ATATHS IS AUl ATa3TD TS,
384T WIax HRUIN [AGT STy ol Hugry d& BTy 2Thdl, AT AR I6g
AT, Iare! AR o, uroft qorer | REviad sge Afedl/sEdrs At
HIATIHHER TR BRI/ BHAR] JAThs Uidal Sges, A I
ST AR Tl TR ATe.

Q. UTO TUreRTT WA 9 HEOmeT SN e WRIANIG Sedl @ 9
NEIECIR2 IS

3 UM TEHd ®WR - Gl T8 BRI IOel B 9 SEEaRT IR
TrSUYTHRAT UTHIATRI WIRTER AT S 4T AT §5 U ATedTa.

U U=, UTH IR, GIN0T, Y10t F ST A

> TMMaENiS qd Hed 3G U0l RaST B0

> QrESIe ugrear qToared] |l §ORIT BRU g TRER e SauaTed] Tgu
STASTRIC ®HRUI, ugr=ar qroamed] didied] STl wus gul, Hie! °r¥ul, Jidis
BRI, STATER GUI, HAHH (ARSI A3 AT 1 Uiciaey BRI q G S[cHeD BIIdTal Bl

> BITUYTH A AT 101, Tosredn TRERTHE) gToft g 7 Q1.

> WISl Uuaredy qruar |id 9 Uuared] grugret arsyaisd 9rgE 900 HEiw
3 WA Eg / @IoF 2Ty / ATdoi~d Jared U / Sigd™ RN
gfcree ool

79 39 Yl @




552

T (10T T Seega’IuH 209¢/9 %.63/T-93

> UT0T YRS AISAUICTHRIT 3 G Yehal ¥aea $HRUl d Tl Aig gsl 3qul .

> ardies gd A fQugrear arogreT Fidid dosd 26 R0l HRUAT I1d g groft
313G 8IS T AT DIl &L,

> TGS AT Sadh SITedTd axid TAHd IR HET boldul. add e
IR ool ARIGR G 3Taadd SUTIATSTT BRI

> ST GR&TDH IiHT HID, BITHIS 5. YRET WM IK] SUGE B QUl.

> TMaris ¥4 Quarer qroaredn FdiE! (Source) g BRI A6 BdRIMGR YRS
HROGT JUT-T (FHTC) IT0grET (AT 2 =T9) YIrf~ieh qurolt auiqe Yebar @
Sifde Ut auiE SIFeT e Ul g ! fafed =T Aigagid Aig oo,

> IO TUTETT HET FHROMIS! Taidies ura Affaid fae #-ul, oS daen
AfesiT gfermy SufR EvIraTe! HicaTfad SR,

> TMEie TSR e doedl dieai= aeari fhes < fhew=n (FTK)
HEII qTOTT eI HIETOT o B0l

> Thoe S fhea=r dUrid 91T sfae ITol T Toildh<dl TANRITed Yeic
JUTAUIRATST UTSTavl, TURIOT STEaATHTaR Fal BRI g ATaAD AT SURIITST]
BRI

> rESie [Uuared] qroared] HIdid Feadl A&l Ba YUl g Wl FaelUHee
Hrfeciiean MR SIRIHIRT arofl il SHRaH Bl HRuATed] T SUIATST
HI

> gToft I[UreT, 313Jes UTUARes JIRIITAR BIVIRT URUIH ATaTae ATHLIAT AIfSdT SU1
g STTSTR]CH bl

> YD Ma/ITEl/ TR aRIcs qoo0 T [QUITed] qrogregT Fldiel T qurqolt
HESRIEIEICNIRELN

> gToft UTeRTT JBATS TR ATHUETII el HIRTeh/ ATHANT <] DRl

STHYRED

> UMY &S ATdoi=ieh TUvATT YTodT=T AIdid] dral gxay] Aldise 0

ITIR B JEATAd ST,

> QrEsie [ugredr qrogred] Hidid auigy &9 9ol (e 9 Jffaciar) wfies
IR BT AT AT e FHITATEA (TTET=IT Ao <) A aeed] Faeful
B,

79 39 Yl y
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YV V V VY

>

fogTeat groaTe S tRER Frafid e Saul.

forogT=gT qroame =ifed g Fafie g Tevo SRl

BHRIBEIS TS JRIY haTd URIURITS! IURI T8I,

RIS JATATCIegS rvll (Ortho-Toluidine Test) TMaTd Tl fS@mToft o
T e Saul (HigereaT THT D 9 JHTN)

ARIG3Ih GaIJaR & q_iev) Ferel (hee ¢ fhed) Her—aM andis 4
uRtiera ARl doedr fUvgrear uvgre Ak (Source) @ BRI AD
BRER YRIST HRUG JUM-AT (FHTC) Tyvaren givgragr qiemrel dig
AiGaeid o0, (AT AT i 9 FHr)

&g qRlerur G (e C¥e fhed) WerAm fuaredr urogreal Aldid (Source)
d BRI 9% BARMER YRIS] HRUI J-IT (FHTC) fquarear qrogre
TRIETUIAEY I 3fTeses UTofl - YuTAuiaTe] STaeel Rl hadiies i
IR H&Td STHT BRI,

T3 e ATGSTi~ e [Augredn qrogredr |idid! (Source) ITATINS TUTAofl auig—
udheT (2. 9 IR O 39 919 T Hroadia) 7 fUvarar groar=ar sl (Source)
T BRI 98 BRI YRAST BRUAT JUM-IT (FHTC) TTogrEl Sifdes qurqoft
auiqA aral (4. 9 S T 39 3ffacier G 9 AR d 39 | AT HIATELN ) BRUATATS
QAT T Ml H [Afed Jadid STaoed] SRIbEc e Tfis TRIY dard
STHT BRI, (AT T shid 3 THTOT)

D Ta/TTSY/ TR T do0 Db AU qrogT=al A=l Tgia) qureofl
HECEIEIGICN IR

I TurofiRaSt groft S ST geered fQuarean qrogr= ArsT-ed] Fldi
T IS THIT fUuaTea] UTogT=aT aruRTd A ol FII STdd.

Sifad qurIoiTS! uroft [RaeT AR qroft T ST grvaTed] Sibid dRigR
(ESR Outlet) 9 BRI o SISO arofl (FHTC) BaTd. ST MTaTd qrofl QRasT JiotT
HITad ATel, 3R fSeol Afde quraeire! |rdeie 9 aroRTd SISl
EIRIGEEERRPENIGKICKS

ST Hiard ofl T SAfde quraeiia it e Aciies 371 i gl 3G
HRYOYTASHIT IR fAUTTT=T Aoed™  UfGeTed dRidTel &9 das 3720
I qof T Y81 MT Ho Tollbedl Yolcs HAEul M1 faehrd J=orea

79 39 Yl §
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T (10T T Seega’IuH 209¢/9 %.63/T-93

SUMAHRTRT YIRS TUTAUITDHR I UTS 0T,

> 9ot T TS AUTAUt iR UTSTAdT $e (RTATIID TURIUN BiRel) 3ferd
BTl qICH! (TSI TurFoll BIRAN) aR ST Bo- Helerd AT W g
SRNECICENEC

> YIUl T JANTRTST TS il &+ fhdT areeilar Tqe Al WIe hg R
AhRIBTAIS TH& HIEITHAR IRTATT T3] DR

> SIS STaUT (Ortho-Toluidine Solution) TSIl YoTcs HA&UT 3107 faehT=y
0T TN HIh d SUHE e Tl

> GRS BTN IMSIMTAR dRIdes] YTuf TH o] BRI,

> 7ol UTeRidTed hoyedl HrRIAred] Aladsid At ig =,

> TR ST 91 dodl feeraiiv uraer (S1.41.9ch. UTdsy) WRE! HRes <l T Aol
T AT BTIDBERI WA ARITY BTl STHT BRI,

> feordin urgsw=an (&1.90) .ve . uraey) Arcardl Aieau[d FafRrd wrul, SHfed TR
ERUCAICIEICRCL

> THUERIT SERE AT 9 UHAah] (o edl GaTgaR HH HRU.

> Uvgrear uvgrer Adar he IMEATT GhaIRTaRleG  (IMIS/WQMIS
HhIIBIARIA) U] Ale] [TaRE UH T WRATARE  STSGRETD ]
MeATETuR A9 faaRd erogrd Jg0.

RGP / T fIHhT MferprY

> IR &S ATdoi~iep fUvIT=IT YTodT=a] AIdid) dral gyl Al 0
IIR o+ ITEATAd SIul. Aex Iral UAIffd IR &g, Jarrd 9!, fadar
DR (IR, U AR TANREST (ST F& ol 30T faepr=y A=), b
ERIT AR AT A6 BT,

> O AR HTATHES] Ma3ad SRAURI ANTed] Tl sHIRT Urasy (33
TP FORIA ISGAHN) SYSY v, THYARIT ST ST dal  fe3diT grasx
(1. 91.76. UTae}) WRE! PN T T d! I THAT BRIBE S TRIHd AR
ST WETedTdl BTN B, =T U FHIFGRE THedTd IR
NIRRT T I AT HeedT™ YiTdeTd S SUTRIATSTAT BRI

> ATl Ad FTdoli-r fuvIr=ay v Sdidr/arsiHiedT ™ f=rd 3T Sfdew
TOTE TURIOTATST qTof 9+ MBT HRuaral a1 Fell IIRTEST TIR HRO G

79 39 Yl 9
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AT STAYREDBIBgA Ul T Ml Ho [dfed T4 g fafed gacdia
TINTRTToSe (YT HAETUT 31107 faehT_y AZ0M) qigraciles ATl W3l HRO F qgicik
9T Tof) AT FUTHUM 3B ATHTER ATechled BIRIATE! Bl

eSS fafder Arsrisiania T Sraiad At [ugredT qroare] |rddr g
BIIATIOY] G HIT! Alfec] ALATI Bo Gardd FHdI3T qrSfqul.
JAATCIGST YRI&T (Ortho-Toluidine Test), &I TRievl € (Thee < fdhew)
UhId 378 UAd AT 4 dRYUAd dijdl WRI A qradul,
(AT AT hHID 9 FHT0T)

Sifdmesed N eR e ed [UugrT ol TH=II=gT U1 T8 aTa =T U
TP Te8 SUTIYISIHT BRI & he3ed] HIRIATEET JEdT) ATRh IR ARG HIex
B, (AT AT D 2 HHN)

ST A ol T Sifdeesedr givd ead Adlie RN A ol Ig
PRUGRIGHIT RIGHTHD BIRIAE] Do AR MR A gofl T geal

STHREDBHIG Ml o Tolldedl Yol Fefvl 301 [ F=orear Sies!

AT UL T,

ST S 931 RS JURIoNd g ek ssedn fvarear qrogrear
STrEct “qToft fIvI SRRy SSANIed e d BIavl. 33T g Aldie qrof
fvgr g glvared) efees UGSl HedniRarg g8l urofl 9+ JaNT3osd
AUTEUTATST YT IuaTd A .

SRS G SAfdd Jurauiire! qrofl T MST HRAMT STSGRADBTHh ek
ATt ey [ugTegT urogTd 9+ ©de} Siikiles ATal Gefdl eTdl.

TN TUMIUAETS! qIefIvgra A% A, 33N Uvarrs! amRT THe e
AT T AT TIR B T AT UAIfHd IR g, IU [GURTT Tam=iesT
(STE3 FAeToT JATFOT fep T AAM), TATeseh] WY AR AT |IGR BRI

I YRR g TSHH FRIfd Wee Sauaral e YRS &Rl

qTofl TUTERISTE ool BIIATErdl Alq STaRedh b AT STt ST 38
e e T SETcT Ul TR SToh_IReTdh o] BHIHTaR (=07 Saul,

qToT IOTERTT HAET HROIS! Maiciies ure Afeaidr fae #x01, fas doe
Hfgesi=T ARG SURRUT TEUITTS] HiedTfed Bl

79 39 Yl ¢
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> ot auTaoiigTeat Jifd) Ardsif~e fewoft gzifqo.
> HRIGEd TS TR hgTd YRSt SufRrd T80,
> S AT Iod ST @sid TAfid SR BgTd Bodfdul.

> \flc*ﬁ{i‘{?ﬁcbiWI BT ‘-CLO’HiCb"I Ho AEEadl diffe  3fEdle e A

IR TSR BRI,

9) TTATD IIRTY g WX~

> JATHIA AT YRIET (Ortho-Toluidine Test) BRI

> TR Adte goft T f4fed dod urd Hee Suarret aifies gl STRTEST
TIR B T AT HAGBTATGUIT BRI,

> TaTis Udd vare grvara Sidrd fihes e fhed 9 waewdr ddefom=an
Heci arofl I[urEaT Fdevr SiTedTd Wl RV SIETad IRIY HEe-Tedr uroft
FAEU AAHITAR Ioll T UHA IR [AHNTIT TIRRISHER TUrie R
qrsfaur.

> IS T Sifdd qUNEUIE! STSgRAGAThT MRS 3RIT HEMed Ui
IS ARG A (Source) I BRI 968 SIISUIGR YRAST HRUATT YUNT-AT
(FHTC) UTvaTe T ARG HHANRI/ AR HERID/ AR Gderds el AThd
ffEa gadiia STaw=al Yoles Hderur 31 fdhry A=<l IUGHINY JANTRITe
QIS raqul. (ST AT HHiD 3 T ).

> YoIe |aeror Ao faery IAvd] AFREETS e SUfAUni SRl
RIS g Sifdes qurqiied 3N seaaedn wldid arofl T4 STagRed™ g2l
MT BT R Yoles Feeqol T fara I=roregr fest arofl qurofl garmeess
T2 A BRAuTAuiRATST Urafaol. (FeT=aT 1 HHid 3 FHIN)

> STSYREBIHGT A AR Haldhs UK AT &3 qraey T9AT AR
HHARY/ ARG GG D/ ARG GUdeh ATATHIhd Saeed] Yoles A&l 30T
fp T IO SYfHTIRT TR Ui ragor.

> THUETIIAT ARTONER, O 9Tofl § Sesdl [l e Thd sificiegs srav
(Ortho-Toluidine Solution) SUGE 3o+ TIUI,

> Wrasie [Ougred] qrogred] |idid guigy &9 dal (UNe 9 3ifaclar) Tardics
FHEATT (LTI ATl A Tl HAevl $HRUl, Wewd] HIevTHdI e
AT =T JMETR SIRIFIRGT S SIRIH HHI HRUITT T SYTIATSTT BRI,

> TTof YoreT, Gt ITogTe SRIITR IOMRT YRV geaTeldred TR difedl
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QU1 g SIS BRI,
> STAS AT Sod STedN rid IfaeeTedd SRS BRUl a9d Jrarad
YTAA D/ ATAIIR T TR T-TRT ARSI BT,
\ [N o [aY o\ C L) o \
> groft T/ e divT urasy TR Uit shyigaR amuaradi=T SuraareT

G,

®)  EIGd A WR/ Aol Wik:-

qTof} I[UTaT IR § HAEUT BRUATHRT A3l WRTAR TC [ThTd Afml
T AT AT TSI BRUATT I, AT AR Fa WU 3T AR
(THIOT g7ofl qREST), AGHT JARFY BRI, BITS Yd=ATTh / FeRIDH AT,
AT ( SUTHRTRI JANTR], YoTes Fa&ol oy [ I37 ), fRdR sieaRY
(ATRIT) T R Aig B IR AMRBRT (J=mae) Jir FH1d31 HRUAT ATal. Il
G Aleerear JuF-31 JEle (AR AR AT UHal JATeldl So6 Hudmd
T, HER SOH 191 MG & BIRIBR] BRI, foTerT IRYS A1 AIER HRMET.

e faaT MerHRY

> TGRS Fd A~ [Quared] qograr Aidi<)/ o] Fead gral 3U-
AT (TTAIOT qTof} qRST (A1) ATeaTeh g U Ha- ol

> ARl fafdy Jremeiaia T wraiad |Qrdsiide Uugrar arogrd |dEr
BIIAEITY] G HIrd! SERATad HIfSd AT g YT Ho TdH ATHI0T grof)
QRE3T fGHTT, RTegT ulRye I ursfaor,

> UgrRId Al WRIeR g e aofl 99 qorrel sikar Sufduriy
TINTRTeS<I o5 AT / 3fU[Sifdes O AT WEhAH da[I=dh JAR 6o [Sfos]
WRTER YIS0 g dBIIFBITAR gIofl T TURIOTRAT SUAHRTY JART2Iosd
qTSfav]. ARGYd d AU ol T Turqoll @70/ AIRESI™ed HIve]
9 AT ATSI-TKN TS| STUIR ATS! AT G &,

> ATGaTdles XD d SAfddh TURIOIATEST arof S qoics Hderor Ao fehrd

IO TANT3TTovd UIgddied AT Wt 6ol

> TGN Adotd TUuATdT Yo Aidid Wesdl Faevl BRISsHT A0l

Ul
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> TGRS vl gl Aidid aeied a MIfd 3ERldRo HRugETed

> Qe Aidiegn arofl T Jgufie A FORITER 3[ed SMThIe  IoTe]
AYTIT HRUGTETE ST Bl

> TGS e wienT GaigR (hee e fhed) urolt T4+ quryoii |afrio
BRI

> STSYREHIT HHEGHIT THATHIh ST U BIVIN dAl¥d EdIes Jodid d
BreRaiTE SR dRIGRT ARHRY, ol g Teadl, Neal IRy Jigras drex
BRI

> RTesT IRvRHgT UK 6o STHgaTdi™ g el gad WATHel e ST
I AT WA BRU § AT Tard ITARAT JHAOIH RTes] IRYSHT |G
BRI

> gToft IOTeRIT AFRIF0T 9 FAEUT TRE SIS A=A Yeha] JATSTal Bl

> ATgaTdies fodt arrdaradime qrof =9+ YReITST ursfauare e} Areid ardl
ITET I I BIROT, THE HITDOTAT AHYERIS 1ol T TN 1
Py aRaR  JUraEreR sRiedrd fodd ardl Al oS ATBIuITH
SUTIIIST BRI

> UMERIGehih g TS STes el THAT shHieh R 38dles [Niesl TR arsfdo.

IR AfTBRY (d=mae) TefIerT SIHT-TTg WIS ISUHT A8~ Bl

> ATGRITIS Fd AASTi~e [TugT=T qrogredT Al T TAHd AR 65, dTd]
TR AR, S fUITT NIRRT (YSTes HAeoT JATOT faesT=y I=rom) I uTed S7es
TR fhdl B T TQTAT B UK 3Te3 THeATH AT iU BIRIdTe! DRl

> UEId A WRER YRS ATgTYd d A=gTa87d a0 9= qurqoft
HRAT IUGHRNY TNTRIbci e AT/ IS deh T AT FSHI dRTID
TAR BRI

> STSYREBI Boyed] BTl Jurqell THUFRI=T Hel SRR &Rl 9 O30 Aig

> dregaTies ot Jure |RI0T B

> gToft IOTeRTT AR I SURITSTET ST@TdT AT Yeb dob] Tl
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> TG Aol UuvgTegT YT Aidid Seadl Faevl BrihATd AR

BRI

> &t wige FaER (fhee < faed) drg@dis gon-ar goft T qareia
AR $HR.

> OOl uTeRTT AT I AU UHAdD d STes YR&TDh Jied] BIHiT fTerar ey,

> AT ™S g Sifdd Turaofiardia arof 9+, fess i< uraex T4 geard]
oIy qaetur AT fqepr I [iesl/SUfAHNig YRR digiedies arar
T BRI

> Argardies gita urofl T+ %R qurqeirdt RIArafe g Sifden) Yofes Faefor ol
farepTT Tt RTesT TR UEadie aTd! W3l Sl

SURYRIT RIS WX

> ARG IS AEsid Ouared] qrogred] Al (Source) INRIMG  TUTRION
SRR Drinking Water Standard BIS : 90400 (R09%) JHR (pH value,Total dissolved
solids, Turbidity, Chloride, Total alkalinity, Total hardness, Sulphate, Iron, Total

arsenic, Fluride, Nitrate, Colour, Odour, Residual Chlorine IT ucmiﬂld‘\l) qbﬁgjﬁ 9
do8T (9 JATFeTaR o 39 |1 AT BISTaela) BRI,

> T, MAKe YA ArEsi-d Uugrar quard |ididl (Source) @ BRI @
SIreUiTegR YRS HRUYTT YUM-AT (FHTC) TUT=] fULSifdes TURIUN Drinking Water
Standard BIS : 90400 (R09%) AR (Total Coliform Bacteria, E.coli or Thermotolerant
Coliform Bacteria I IChIMTSY) UG  dadT (4 9 d 39 AR 9 9 Al@aR d 39 9
g1 BIATGHIT) BRI,

> STORETHTHIhd TNl JUrdoll BRAT ATehedl qroll Tl &+ g bra<d]
qICH! TR BT B TR T Al W TG JFeATd! AT BRI,

> B g Hral FICo)l aR TS WIS Dhg ATFA] HhRABII Scbe] ATl W3
BRI,

> SIUifde JUEUid SN sewesedn ol FH=irdl Arfed! auravi<ar ga=a1 faasft
(R TRITAT 3Td) IEATS XU BIF/5-HP TR AT THIATIN AT TR
TN WG G BIRIBERIS UMD IR bg T dTed] KRG AR A1
S =T 31d Sl TXUTd aiNtS Y= Tds T AThd dHeoidul.

> IS Jueiia g sMedcedr Ul FqwEl @ifgdl JurdoiHar U
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JNMSTSAT AT FHUT YHUARIST G BIIDBEIS HAHD JRIT D5 g ATSD]

> YIRS dUNIcsed] §d Ul FH=iel Habiesd 3fgdle Ydid HAfe~didl Udb
TRE AT IRS YAD T AT R AT HIGR BRI,

> AU AT |d aTofl T AiG Aiqds i, WIThTaR g g ATAT] HhoIady
I ATl Teh TREWY gui Bl

> RS I FYRITER @rorl darasie grolt 997 Ul fafed %l sidred
BRI

> AR AR IAQBMTTAR dadldo! YTufl TH MesT BRI,

> TRNTRITGS BIOTT=IT |d hTHT FT-I307 Rl

T R SferHTRT

> AR 3RTHedl qd WAl ARG HaTHed STogReThHIthd IARID d
Sifdes TUTAUIRITST T STTeses UTofl T STae el Yoies Saefor S7ToT faepTs J=yorea
TR UIgaedrdl 28T Bl  ATJAR foTegl IRYGH JT8dTe) |IeR Hvl,

> TR T JFH AT e YD AR baTHE] TAYREBHAb &3 [T qTdey
T AASINS ARTY U] JARRNed digdedrdl T8TR1 HRO g ATTAR
fTegT TRy 3TEdTes e HRul.

> ARIY fAURT urofl |deror HRIGATI ddcied] T4l 3f8dles d ITaRIc)
UGS [Te8T IR HIGR BRI,

> qoloy |aerul Mo fdry o] AiNTEuTETSiss SUfdviia JRiTRIes s
quraeiid i sfewaiedl Aldid T Yoicd FaeTor AT feprd A= fies]
TNTRTTos<] HR TUrAofl HiR<T YTSfur g Ursieredrs WIsil BRul g a1 3gdles fes]
RS TER BRI,

> 3T eade gl THEEd dbie Ifdardis SUgASHT - $o1 ]
37EqTe fTes] TRYSH AIex R

> ATGBISIAI ST Fd WD RIY bamIhd Fd A~ [Gugraar qrogregn
A IRER Iq2ad] FAeUl UG 2 9T (U T SifacleaR) HRUA Id Tl
AT BRI g T AT [STer] URYSH HGR B,

> Argaardies urofl J[urey] Hderor A1 qrEiEl ATl Udhd Uldurctd  dridre]
HRUATETE Gl A B
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8) Rt wWiRe-
foTegT WRTaNTS Tofl IOl g FFGH01 HRUGTh Rl fTesT WRMER &

HIRIBRT SMABRT ATT STLTEIST A TSI HROATT AT, AT AR AT
U HRIGR] ARRTT @I gl RaeT), fTesT IR UERT, aRS Ya=iidh
(ST FdeTuT 3101 faehre J=om), Niesl IRIY YIRS T, S &I BrIBR]
ISR (F2Tad), IU AT (FIDY), U AR (GEHS oK) T A Al
U SY &I HIRIGR] AR (drofl g Tesd) i GH1GR] HRUATT ATaT. AT Ac!
Hlecred] Tu3-37 #efles [T A=A Uhal JATeTdl §ob HugNd Irdl. Tl
AT IS UVl g Iqead] IR STRITGAT TS iaudTd IrdT.

SHRIGRY SIFHIT @TIoT groft gRaaT fawm)

> YUl qRYS] 9 ewdl [GHRIHIhG Geo-tagging HRUATI 3MGedT Ardol-e aroft
RAST AT 9 IR TH, A ugrear g i Il daai-er
IRYTH D Hfget g ITRIATT HhawIeTdR (IMIS) TeErTad Ul

> Tarie fafdy Tomeiaeid T SrIff=a Aduie Uvare qroara widadr 9
FRAESY §8 @IdiE T Al WRIAeT WTW Al de 2T
HhIRISIAR (IMIS) ITEITAT BT,

> MWWWWHWWWG%—@QQWW
g T} Aifgcht g AT HhaRIRTaR (IMIS) TETATad BRI,

> 9Toft U YOI TARIheteT givd 3iTesedl Uil T=iarad SUrRdIST
PO ATIT HIRTS TEATS FSTea] UTvll g Iaead] (R JIex dvul.

> g AT HhaRIBER (IMIS/WQMIS) FIEIHR arofl oreiianierd &
SURIITSTT BRI, RO/DFU BRI HRUATEIEd 3Ta2dd HIIdral Hul.

ST AAEYT VT FarepTel I FTeT TRANTRIIRT IR - GRS Yd=iid

> Nicgidios ¥4 |rasi-ie [ugredn qrogredl Aidiq (Source) YW UToll =i
IuIH Uhal IS Jurdel Drinking Water Standard BIS @ 90400 (209R)
IR (pH value,Total dissolved solids, Turbidity, Chloride, Total alkalinity, Total
hardness, Sulphate, Iron, Total arsenic, Fluride, Nitrate, Colour, Odour, Residual
Chlorine IT TCHITR)) T 1T S B TURIOH HRUATT AT &3

BRI, (ST AT HHAID § FHATOT)
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> T, AR Y AdSi~d [Gugreal qrogrd Jdaid! (Source) I BRI 68
SIISUIER YRAST HRUGT YUNT-FT (FHTC) UTodrel AUSIfdes quraofl  Drinking
Water Standard BIS : 9o4oo (R09%) IR (Total Coliform Bacteria, E.coli or
Thermotolerant Coliform Bacteria I1 ECHAIS) UG GF d@T BRI
STeATaTd WA BROT. (AIaereaT THAT e § JHO)

> ARG g Sifde IERIE JURUIGRAT STHgREdhil tharagN ol
B3 T G SUGH STAAIAIdad] ATS AT FTS BT W3] DR

> Sifqe Jurqeiid avg g gd srescear ol T=are Alfedl $-9e, ®ICHa,
THTATE §R 10 AFHER  SUfAWRi SRR A1hd 9 Sridekis
TR ARG e, ATADI R JAMRBRT G ATEHIRIIT AT JiT Q01 TH
HER T3 e TR JATIDR ST TR RS YALT(Teh ATATHID
BB, (AT AT HHID 8 T 4 THT0T)

> G JuEeid AT 9 g aciedr grot FH=IEl A aUrRIofEaR
IUFIURTT TATRITST AThd T AMSdedTd Sl IoUTd SHGER UTHIATION g
HTRIBERIG TARD ARTT Be, ATEHT IR AMBRI g ATgdT TR A
T HBIAUI. (AT AT HHIb 8 T 4 THTOT)

> Rieamdle Reer @ |9d Iuld9riia TR Jrgregd dquoed] ¥4 arof
T, Uhird HIRD 38dies Ydler Aig=aredl 9o TREYA Uiy | =
D& (4.9.[4.9), Rieel AR feRT 9 Negl WRIF AW F6x B,
(AT AT hHiD (9 TFTOT)

> RiegT TR dqURIc el |d qrofl 91 Jurgeii=ar aRemHiET die Aiqasid,
AMUMHTER, 65 IMFATAT AhaI@EaR  (IMIS/WQMIS) Jéla A==l Yy
ARIIUAT BRI

> JURURTY TN B JURIUIEe! o a9+ a4, Neandie fafdy
AT ST 3MTe3es T 3N YbR RTesT Jarmaesd fhar 4o aroft 9+ vl
AT WS 3000 YU FHH Udh JUME] JUIHUI IR Yeiaad HRIATE]
H

> Ricardies 9d UM TR Jiedrhgd durdaedT urofl 9T o]
IRUHET Fig Aigdeld, GIThIdR d b IIATAT Adhd WRTAR (IMIS/WQMIS)
G fTe8T g SUMTHRTT TR ST (A8 SIaadid s fhdl $3 Jraread
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AIRIFA BT, T TBATH AR R1D STHATS D, YoTes AA&TUT AT faehre A=A

T AR Bl

> Ricgiies 9d RNiegl 9 IUMURT JARRIST NABL A6 UK HRUETEd
HTIATE! B,

> RNicarndiss Niegl g SUfQuria garRNes gedied 9 GURUT RIEST
(Laboratory Assessment & Improvement Plan) JTdTdd AR B0, AR
3Mew el FS 4l garar Bl

> Ricamdias Riegr 9 Sufquriiy YA Rs hHaaRt (Ranking of Laboratory)
TG ARV BRUN g AT ATSBS T T ral Geidll Brul.

> QIST FIdr=dT g Tt gy 2 FORgdR 2ed 3fha- TUraol
BRI T TH AT TP KIRTIR ST BRI,

> Nicadis el a 9d Sufaurii SRR 8IoTm=1T BT |01 SRl

> Riegdis 9d WRIMRTSHed IA™H, BTad A1, SIHRUl, II0dH, Sex-c d
A STERITad XTI AT Wi Hol,

RieeT 3R 3

> Nieardls wd ugrar uugrl i IRER Weadl A&l auigd 2 dal
ST FTETHRI BRU F AFIG3Ih GadigaR Neardiss 9d IHuarci™d Sla/
forered /v /el BT faasia B

> ST FAeTuT STVT f4epTd I=0r=a fSiesl g SUGHRIT JanRed Sifde  quraoft
qUd, BRAUTAUI 3w el IS UToil THIAT AT TSI Hefard
ATSYTIEYT 7ed 2Jea UTofl gRYST B0 STHIH SURIIIST ] W3l PR,

> 9ol I[uTeRTT AR g FdeTuTiid Ul ATchedl YTull T 8T
ABIad JFeI ATHGHET 38T 9 IUTIAISTAIEIEd 8T & BIRIBRI
3TErepTRY T HIER B

> Nicgmmed oRITY JANRMSd  Jurdell dRug Afcedl e rasv=an
BATATIAR SUTIATSTAT BRI,

> RTegrriles T AR haTHe) STGgRETDh b AT\ d Tu[sifdds Tar_aofl
T BRAUTAUATST UTST $Tedes UTofl T IR BHARY/ AR AERAD/ AR
Ridedh M Sideedl Yoles qaero 3 fadbrd Ived] TINmRosd

qIEgedTd] 2T BRI,
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> TR AU AT T ITSiqugrEl Ugd : SUGHRIY YIRS JTed TS e
TH RTesT TRl 9 Negl TAaRRIesdis Jiied Aeed] Tl [aHriy
ERINEICRINEIRMIEAEIRICTE

> Ricgdies arofl Jurey |V g Fd&or 1 qiEr ATl Hdh iaagreid
HTIATE] / U IS BRUATATE LT [+ BT,

> Te3rT grgsR quroii=n argdres IR TANRITsHI% YA 9 fiesaRye
I FIER HRUATT 5. YDA ANIS 38l ol Ale=aredl 9o dARIIUAd

RTegT R MfIeRY g RicsT R I |rey HRul.

S P HRABR AHRT (Arof g Trewr ) Riest aroft 9 w=adr e, Riesr aRve

> Nicgdis 9d ddcie [Uuarear qroared] Hidid! eEEd el SRIGRT
AT, (ST qTolt qREaT faT) ATeaTdh g T S0 ©0] 9 [aR Alfed! 214
HIGR B,

> UHUERANE g 9 g aofl g ool sRar Sufquria
TINTRTeSe o5 RATIA/JAUSAded s (L.9.[4.d) Ir=ar Feahra darrd |
TRIAR. TIR HRUA MBS dBATD Ah(dd Ho- Sleadid Yhid doldadh
IR BT T IR AT HR

> Yol [urer faug e qiiies Pl SIRTEGST TR BRI, AT dosdl UISiaul g Tt
g g AT AhawIaar (IMIS/WQMIS) BT,

> RS g Sifde qurofiardtar aiffd JIREST TR R, ATTAR Teaiiies
qd gred] aAMEIS |rasii~d [Quared qrogre groft 99+ qUruiEe 9 hR
JUTAIATST YSTes Aderor 3oy faehr =rorear f7esT g 9U fauriiy srNrmesd
qrgacics ATl @Al BRI,

> TS MA/ARY/TRT a¥G AdSe T R SNUI-AT 00 THp AN
TS qUTEvl B Tl HleSil 8o,

> RS g Sifde Jurqeiiaed givd sfew e edl Tl digdl Yoies Tl
3T fepTH AAVIBg T T Do [STesT ARG AR T BTRIBRT AT (U1.9T.
Q) AT IREETHS BRIGIE! HRUATAS] hoqugEEd Fd SqEaaR] ST

> Ardorie Uvaredn avgre | IRER Waesdl FaeT0 GRIGHTd Ag=ol
BRI, BT FAEUl BIIHH UG QI dadl G ATl Yebfard DRI, Tl
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vV V V V

v

e ATETT HHARIBIER (IMIS/WQMIS) Fig Ul § JATTAR IMHATH AT
ATER BT,

ISt HIr=gT arofl T STy 2= MU aR 3[ed 3MTh TuRiol
HRUITETET T FIRTIR TSR B

RTeardies fefamT UTas=al SUSEddl g R FAIRT Jura=gl qurqoirar
31T Tl

NI TURICIHEY Drinking Water Standard BIS : 90400 (209Y) AR HHTS
HATGT AT AR JAMSBS T ATASTI~h AT YTofl T =0 BRI
I TR X1SY 9707 9 ¥eed {21 - q7ofl orei el AT Hofdo.

foogrer arogre Hfe 9 Fafid Fedidxor RugTEEd WaiEdiET g <o g
BINCHE NN

&3 TR F9Td (fhes e%e fhed) WRT), faaRor 9 Qg SIon-3a1 JurIoid
FIRIFAV BRI g FER AUV JEdTS Yeblad Ho [Afed doodd A AIGR
BRI

qrofl ot fqwge gi3teor, aniles doft qureki JUrEel HRU-gT Ihdd!
Afeaidl Aie, wewd qdert, fihes <X fheq 3. Al % TR Hh s’
(IMIS/WQMIS) T8d, daIded! SUATd AT edT FITTTAR MRSAC <1 Ao RwlaR
IS/ AN ATETe I Alfgdral Aie Nealkiies Haltd Bdraiaabgd 8lge
BICIRCIPIG Y

Rieariles 9d areu aegMdies e AT~ d a1axTd J-un-A1 fQugregr qroard
I arol T GRS dlecdie JEEd Jde Aie=arel ferdr Ul g
TR BIRIETS! B

STESIRET e AIETET YTd fafgd dood 197 1ol 9 ¥l fARTeT |IeR wrol
T STSREB I AL Josd AT WIIT STHT 8IS Tl WIAT B0l

Hife<i, RB1e0 g Hare IR JiedT A<= qrof) qura fauies ST ST $HRul.
AT (BT A@RIR AiedT A< aroft Jorerd favres Ui31eror Sraiford Sl
RTegITclTes YoTes Taeror AT faehT™y T=70m o STRIFY fa9T Jreareil Ja-<dg |rerl,
qTof} [OTERTT AFIHT I G0 DHRIH g AR HUGT AVIT-AT IUTIATST ]
31T ARSI Yebal HU.

STSYRETBIA! aYId GG BRIGAT] TR0 ITART Blkiles Irdl S&l =0l g
RTeRITTe ST gRETh el DHIHTER HIH0T Sl
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JaTErert, Rieer arht 9 wa=adr frF, Regr uRyg

> YTUT I[Urai] AFRIEUT G FAevl HRIGHARITS! U ST edT e SUATRIT JAToTaS
TAR Ho+ (i dobcl &I BIRIBRT BN i1 ATGR DRI,

> groft Ui ARV 9 FhEU BRISHNG] U Sae] STogRerd e
STIgRED AT WICATIR STH] HRUETE Briare! HRul.

> YUl IOl ARV 9 HdeT HRIGANTG! W Saal M, e saedn
IEATATS! W BT 312 ATTa W3] BRI

> gToft I0TeRTT AFRIH0T T HAEUT BRIGHTATS! U ST T (Fefel AF=07 7.

& BB B

> OToft U IR g FA&Ul BrishH g AR HugTd AuT-IT SURII ST
e faeT™ fferep Y =T feTar €l

> Sifde 9 I[Ete JuEel gmel v sewcedl Ul THIEEd haed]
lcrEeTcHe BRIATE T 3gdle [GHRNY AR AT YD Afe=ared] ¢ TRETAd
EIGICLA

> TTOT TUrg AT G HAEO AT SIe] qraeiia (MAHqI0r STaTal g Ha e
SERIRRRIERCRUR

> SISGRABIT AT IRATd YA THTITIARE 17 qTofl 9 Tl [#73
BISIRCIERECENRCICIEL

> 70T TJUTERTT HIRIF0T & FeleToT HRIGHRITS] U ST e e STt yHmog=

fafed dod AT H1eR Bl

3) fourR

UefRe ITHATGS, AU JaRReT, f9riy | E=or S, (e |daror
fareprer I=rom)

> YoTcs FAeTuT 10T fqepT A= oreat AU s SY fAUiI JiT2iTosd TaRTuid
ST SMTead Mol el Tl Yol Faeful 3o fqehrd d=orean fresr

RIS B AURIoT SITedT=t W=} B,

> AYRTe 9d TR /T, ST e, SUHR0I, I0dH, ST g A D
T ITErTad M8 Tes ATel W 6ol

> FANRieS fTe8T g SUIHIT TR T TROIGER 4Tl QU

> AT, BT A, SUBRO! T MEATSH AT Tid ARG Hol.

> e f7egT g Sufawriia waiTeie NABL YUl SRUETEd difd dArieai
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BN,

> faunchies Riest @ SUfawrig amRIei™ gedich 9 GURUN ARREGST (Laboratory
Assessment & Improvement Plan) T AR 6RU G ML Ao ol aﬁ?ﬁ
EGRLERLE

> furdis egr g Sufauriy RIS hHarNt (Ranking of Laboratory) JTdTdd
HFRIH HRU T ML JASBS T S Il Yeldll BRI,

> RAYNe ¥4 RRRNGIegT dUaaedl a0l T quraei=ar Rl qig
digdeld, GUGIAR d g Ml Fdbd BER (IMIS/WQMIS)  FaeTd
TG g fd8id Bl 8id fhal Hd Jrarad AFH=0T BRol. e 1Rk
3Edles D ATl 94 ARWYAT Mged, YoTch HA&ToT 3107 faehr I=om, oI
T ATER DRI,

> furmdies 94 feer uRveiRl 9= Agul g [G9RTRie qroft Joresr |af-rRiE
B0

iy sge SrITey - SU e (faer)

> MR [GURTIS Fd J&I BRIGN HHRT, e uRYe Il Area=ar Jua-31
A1 AR T AT Uhal dl §6d ©Ul J QT Agdles 15 qrofl
9 ¥qeadl e dritsard fafed ded qrefdor.

> 3T grgsr qumell, e 9 Sifide qurell awel giia sTedaed

3) VoY WR:-

HEHAIG D, RS ARG G 15T GF0T Hef (YoT5 Faeror T faesra J=rom)

> TSNS 9ol I[oraT QURIOT g | BRIBHTN HRIRA g, a9,
fSTegT g I fawri aroft qurll TarRTs H=or Bl

> TSAATG qd TR AT, I Alfecd, IUDHRUI, FIU[H, ere g IS
AT JTERITd JTEC ATl WA Bl

> e Wd YANRITGIhg qurIcsedl qrofl 9T TuRyviedl IR Aia
digdeld, WUHER 4 hg ARl Gdhd Qo (IMIS/WQMIS)  Feeid

TG g A8l PIem@adld 8id fhal oo JEEd AER—EA SR, Tl
RTegTETT AT 378 dTes TI5g Toll & Wesdl A3 d NI |G Rl
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> T TARITSHTG T 1T Ies 4 ATdol=d fUvared qrogr=T Sidien 4 <ad aroft
T quroiiarEa (ResT garmRned J1fed saedn ot T=i=ar braurquivg)
SISl B,

> RG99, [egT a IUMURT TaRTRITesl NABL TUlid HROEEd hridare]
BT

> IRRNS I, Segl 9 SUfURi arRie gedihd 9 JuRUT ARRIS]
(Laboratory Assessment & Improvement Plan) JIdTdd R0 HRO. AR
el F Il Il Bl

> AT T, RTeg! g Sufauriia TRINETS HHaRT (Ranking of Laboratory)
T A BRI G ALY JATSB ST STl Yeiell DHRUl.

> TSRS qUIIGed] |d arofl = Hhford quroll igdre Ui Afe=aren 9y
dRW ST UTofl qRYST & ¥aead] [qurT g X1y uroft g wesdn 2 Sraicard |iey
BN

> U1l QRaST g e [T d ATdsTi+idh IR fa9HT Aieamzil aH=<rg |rer .

SEIGERSH
FRARIRIGR. U107l UraiT AR § HderoT BrRIshHTT JATQTdT HuATh R 1.

AR {Y Giera/ggr |fera, qrofl Rae] g Weadl (U Ji<dT sfegefd@re! 93U
TR Fiyd/Ie A (Fraciie IR [GHR), 3T9R q&F |iyd/ge dd (3
fepTd faWT), SReRT, (YSTes AA&ToT 3TIOT farepT™y A=A0M), SUTgerd (f[aehTa) wesges! faumT
(), AT FAToheh, RT9g IOl & weadl e 9 J dRIGRI AfRHRI, fTes!
URYT (d) o] IUTRITHE] HET AT Ydhal JATSdT d66 SudTd IS .

3. SEEerY A3 : -
YUY, 9arad At g Riesr uRvemedie dafdra e/ aHart

JrER |QOfauard  Sedr  urofl Uit |EGET oo Fdevrear  gHrE!
ST SR BIUTTE] hRAT DR Bodrd, e BRI/ HHART
ArafIeg qas AHUETT AR 9Ry¢, AeRTE Riegr yRveT g deamgd |fen
AR 9Req a1 FHAT B @A ddl [Awged FIdme  dRGEIgaR
RROIfITIe HRATS HIUATT s 0.
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Fex 3ma- fAoig drdeife omRg fawrT g a™ faerg Qv a=ar gg9diq
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9y, UTRTH SUHATHD, YoTes A&l AT0T BT T=0T (|d U< 3T faum)
qg,. ITAATHD (AIRITI), TR IRIY FANTTEST, Ul
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(RTA f70T TTeh ~Seg@uH 209¢/F $.63/ -9 HHHY Ha8-32, f&7d 20 I3, 2022 T
SEEED

qTof} oI [T JATIOT HderuI= HHTE SHGTSIauii=ar SN Heu -

T41-9
TR RIS quraenar f=repy
TR BT ATaSTi~eh UTeT YToATeaT S e -
quraeiar feqie
1.9. 9. 919 BicEal | Rrest Ty /3t
335 T fSaror MRS fhes o fhew A free e
v Turht
aAg B Co] 3R (PO g BRI
HEHNIS] SE1Y)
9 R 3 g Y & (U]
q
B
3
JiTITeiegS I TI&vT ( Ortho-Toluidine Test) qUTIET & T -
I AT T
¢ ] 90
AT TR
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-8
s/ SUfuriRT TRINRIeT- JFYard e sifasd quraeh sears
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TEAT-Y
Riegy/Sufduria e - aHmiard e v srvarar ST IRR=E qurgeieE sEdre
AGHT R EL]
TR =1
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URITET AT UHTUET ST IRI® Hehi¥Te! q1fad e R e TS BRI,
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District / Sub division lab- Chemical/Bacteriological Testing Report Format
Sr District Taluka Name Name Name Location Type Sample Sample | Lab Ph | TDS Turb. [Chloride
No of of of of Source | Received | Testing | Ref (mg/L) (NTU) (mg/L)
Panchayat Village Habitation Date Date
1 2 3 4 5 6 7 8 9 10 11 12 13 14 15
1
2
3
Total Total Sulphate | Iron Total Fluoride Nitrate T.Coli. E.Coli. Free Colour Odour Remarks
Alkalinity | Hardness | (mg/L) (mg/L) | Arsenic (mg/L) (mg/L) (MPN/ | (MPN/ | Residual (hazen
(mg/L) (mg/L) (mg/L) 100 100 Chlorine units)
ml) ml) (mg/L)
16 17 18 19 20 21 22 23 24 25 26 27 28
A : AU e rofl T ATl WvrhTaR g heTed] HehRI@IaR SIS e KA/ 3TSifdd I Iiwil HRIEl.
GEISSIUE HE-SoIa® a9 HeI-HeTA®/ BITS YD

TANTRITESd qUTAes & ATolt AT A<l AHTOTehTeR g haTed] HehdeI@ar HUATETad W13 HRUITT S| AT

IR =S
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T 3
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A\

YV V V V VY V VYV VYV V VY VYV

qqq9 -3

g1/ e/ fauria wRead s sierar Soo favagE!
Ardtfre fhvgrear urogT=an wdid! ATfecdt JTerITad &Rl
ST AT b dldid qroi fUvarRITst aroRe’ STid ATal, 3R Adid! Wod dra] TIR
BN
ArdTfTe fOvgT=aT urogT=T Sdid Sl Taeroy Bl
HrST+1eh fqugr=ar urvdre a=ifes g fFafie 2E1dRo Hrol.
ArdtfTe favgrear Tt widid YIS @ Sifdd Turioh BT
qTofl TUTACTNATS! BIdT@ G el aredT a¥<T/ A ATfga
NI g Sifdd qUravied g slew e odl THIdEd hoye ! Bridaral.
& qdteor 99 (free e favey) faavor 9 amoR v,
3T TGS URIEToT (Ortho-Toluidine Test) I Sifddh TUTAUIT IRER Hdel
fecs o USSRl IUGE, dTuR g Iurel AR ATl
qTof} AT b edT FidereTd SR,
aroft JoTe fawres Uf3Teror g SISyl
Toft I[oTerT faYeh g AT AhaRABIARIS (IMIS) il
STAYRED THUD T AT Al el e,
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In respect of issuance of
Guidelines for effective
implementation of water quality
monitoring and survey program

under Jal Jeevan Mission.

GOVERNMENT OF MAHARASHTRA
WATER SUPPLY & SANTATION DEPARTMENT
Govt. Resolution NO.: WQM-2018/C.No.62/WS-12
Gokuldas Tejpal Rugnalaya Building Complex,
7t Floor, Lokmanya Tilak Marg, Mantralaya,
MUMBAI-400 001
Dated 20t JULY, 2022

Read:-

1.

2019)

Drinking  Water  Quality = Monitoring

Surveillance Framework, Department of Drinking
Water and Sanitation, Ministry of Jalshakti,

Government of India, October, 2021.

March, 2011.

Guidelines issued by the Department of Drinking
Water and Sanitation, Mantralaya, pursuant to
the Jal Jeevan Mission Program (December,

Govt. Circular issued by the Water Supply and
Sanitation Department, Mantralaya, bearing
No.WQM-2010/C.S.No.169/WS-12, dated 30th



4.  Govt. Circular issued by the Water Supply and
Sanitation Department, Mantralaya, bearing
No.WQM-2015/C.S.No.12/WS-12, dated  5th
October, 2015.

5.  Govt. Resolution of Water Supply and Sanitation
Department, Mantralaya, bearing No.JJM-
2019/C.S.No.138/WS-10 (07), dated 4th
September, 2020.

Preamble
As per the guidelines issued by the Department

of Drinking Water and Sanitation, Ministry of Jal

Shakti, Government of India, the important object of

Jal Jeevan Mission (formerly known as National Rural

Drinking Water Programme) is to provide continuous

quality (pure) drinking water to the people in rural

areas (Household and Public Institution viz. GP
building, School, Anganwadi centre, Health centre,
wellness centres, etc). Accordingly, the
implementation of Jal Jeevan Mission programme has

started in the State. Under this programme, Water

Quality Monitoring & Surveillance Programme is being
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implemented in the State to provide quality drinking

water to the rural people.

The following things are expected to be

implemented in the Water Quality Monitoring &

Surveillance program.

Water Quality Monitoring includes field testing and
laboratory testing of water samples from public
drinking water sources and domestic tap
connections, strengthening water quality testing
laboratories, NABL accreditation of laboratories,
evaluation and ranking of laboratories, recording
test records on the Website, informing the Gram
Panchayat about the affected sources, providing
water testing facilities to the rural population at a
reasonable cost, making information on water
quality available to the public, training women, and
creating awareness on water quality.

Water Quality Surveillance includes testing of

public drinking water sources with the help of Field



Test Kits at specific intervals with the help of the
community in the Gram Panchayat, further testing
of water samples found to be affected in the Field

Test Kits in the laboratory, conducting sanitation

surveys, implementing measures suggested by the

Health Department to control the outbreak of

waterborne diseases in the affected villages and

localities, creating awareness among the rural
population about water quality and the ill effects of
drinking impure water on health, urging the Gram

Panchayats to take the responsibility of monitoring

and inspecting the water quality of all sources of

drinking water, etc.

Pursuant to the effective implementation of water
quality monitoring and survey, detailed instructions
have been issued vide Government Circulars Nos.3
and 4 dated 30/03/2011 and 05/10/2015. However,
in accordance with the instructions of the Jal Jeevan

Mission issued by the Central Government as per
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Reference No.1 above, as well as the Drinking Water
Quality Monitoring & Surveillance Framework,
October 2021 guidelines given at Reference No.2
above, the Government was considering to issue fresh
comprehensive revised guidelines for the effective
implementation of the Water Quality Monitoring and

Survey Program.

Government Resolution:

Monitoring and surveying of water quality is
essential for regular supply of clean water in rural
areas of the state and to control epidemic diseases.
The following guidelines are being given for the
effective implementation of the water quality
monitoring and survey program under the Jal Jeevan
Mission program.

1. Effective implementation of water quality
monitoring and survey.

It is necessary to monitor and survey the

quality of water in rural areas to supply clean



drinking water. The following are the three main
parts of measures to be taken to supply clean
water to the public.

A) Water quality monitoring

B) Water quality survey and

C) Information management system

A) Water quality monitoring:

The  responsibility of water quality
monitoring will be the responsibility of the water
supplying organization such as Gram Panchayat,
Panchayat Samiti and Zilla Parishad. For this
purposes, Gram Sevak at the Gram Panchayat
level, Block Development Officer of each
Panchayat Samiti at the Taluka level and Chief
Executive Officer, Zilla Parishad at the District
level will be responsible. Also, the responsibility
of water quality monitoring will be with the
Senior Geologist at the district level under the

Ground Water Survey and Development System,
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Deputy Director at the divisional level and
Commissioner, Ground Water Survey and
Development System at the State level.

B) Water Quality Survey:

The responsibility of water quality survey
will be mainly with the water user group such as
Gram Panchayat, Village Water and Sanitation
Committee and other sub-Committees and local
community. Also, the responsibility of taking
immediate measures regarding water quality in
the affected source areas/villages after chemical
testing will be with the Executive Engineer, Rural
Water Supply of the respective Zilla Parishad. For
this purposes, the Branch Engineer of the
respective Panchayat Samiti at the taluka level,
Deputy Engineer at the sub-division level and
District Water and Sanitation Mission at the
district level will be responsible. The Public

Health Department will be responsible for taking



separate water samples for water quality survey,
as well as suggesting measures regarding water
quality in case the water samples taken under
monitoring and survey are found to be
contaminated after biological testing. For this
purposes, the Medical Officer at the Primary
Health Center level, the Taluka Health Officer of
the respective Panchayat Samiti at the Taluka
level and the District Health Officer at the
District level will be responsible. The
responsibility of implementing the measures
suggested by the Health Department will be with
the concerned Gram Panchayat, Panchayat
Samiti and Zilla Parishad.
C) Information Management System:

Under water quality monitoring, it is
necessary to send the necessary information/
Report from each level to the concerned

officer/employee in the prescribed format and
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within a certain period. Delay in submitting the
Report may take time to take a decision, due to
which epidemics may occur. Taking into
consideration of this, it is necessary to take
appropriate precautions in this regard so that
accurate information/Report under water quality
monitoring will be sent to the concerned officer/
employee within the prescribed period.

Duties and responsibilities of the organization

at each level in connection with water quality

monitoring and survey: -

A) Gram Panchayat Level:- Review meetings
should be held twice a month at the Gram
Panchayat level to carry out the duties and

responsibilities mentioned below.

Gram Panchayat, Village Health, Nutrition,

Water and Sanitation Commaittee

» Supply of clean water to all the families in the
village.

» Repairing public drinking water sources and

creating awareness regarding keeping the area
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clean, preventing for washing clothes,
washing dishes, bathing, washing animals,
defecating near drinking water sources and
taking punitive action.

Maintaining proper maintenance of hand
pumps, not allowing water to stagnate in the
vicinity of taps.

Prohibiting construction of manure
pits/private toilets/public toilets within 100
feet of public drinking water sources and
drinking water pipelines.

Cleaning water supply storage tanks once in 3
months and keeping a record of it.

All public drinking water sources in the village
should be cleaned in time and care should be
taken to ensure that the water does not
become impure.

In case of an outbreak of water-borne
diseases, it is must to inform immediately to
the Primary Health Center. Also, take
necessary measures under the guidance of
the Primary Health Center.

To provide masks, gloves, etc. to Water

Security Guards as a matter of safety.
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» To Conduct chemical testing of all drinking

water sources (Source) and water being
supplied through household tap connection
(FHTC) in the village (at least 2 samples) once
a year and biological testing twice a year and
record it in the prescribed format.

To select five women from the village to
conduct water quality survey, encourage
the selected women to attend the training.
To conduct water quality survey with the help
of Field Test Kits (FTK) with the help of
women selected from the village community.
To send the water samples found affected in
the Field Test Kits to the nearest laboratory
for further testing and to discuss the test
Report and take necessary measures.

To conduct a sanitation survey of public
drinking water sources and take measures to
reduce the risk of water sources at risk based
on the information in the sanitation survey.
To provide information to the villagers about
water quality, health effects of impure water

and create awareness.
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To ensure that 100% of the drinking water
sources in each villages/localities/settlements
are sampled.

To discuss the water quality Report in the
Gram Panchayat's monthly/Gram Sabha.
Water Security Guard

To keep the list of public drinking water
sources in the Gram Panchayat area updated
every year using the mobile app.

To conduct the sanitation survey of public
drinking water sources twice a year (April and
October) with the help of primary health
centers and village communities (preferably
with the help of women).

To do the regular cleaning of the area around
drinking water sources.

To do the daily and regular purification of
drinking water.

To attend the training at the primary health
center in the area.

To conduct the Ortho Toludine Test daily at
different places in the village and to keep a
record of it (as per attached Annexure No.1).
To record the results of testing of drinking

water sources (Source) and drinking water
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being supplied through household tap
connections (FHTC) by 5 trained women in the
village with the help of Field Test Kits as per
the guidelines. (as per attached Annexure
No.1).

To deposit the affected water samples of the
drinking water sources and drinking water
being supplied through household tap
connections (FHTC) using Field Test Kits to
the nearest Primary Health Center for re-
testing.

To conduct the Chemical testing of all public
drinking water sources (Source) in the village
once a year (from 1st October to 31st March)
and biological testing of drinking water
sources (Source) and water being supplied
through household tap connections (FHTC)
twice a year (from 1st June to 31st October
and 1st November to 31st May) should be
collected and submitted to the nearest
Primary Health Center in the work area within
the prescribed time. (As per attached

Annexure No.3)
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> To ensure that 100 percent of the drinking
water source samples in each village/
locality/settlement are tested.

» To take water samples for chemical testing,
mainly from the source of drinking water
scheme and if there is no scheme, from the
source of drinking water in use.

» To take water samples of water supply
schemes for biological testing from the water
outlet of the water tank (ESR Outlet) and
water from the household tap connection
(FHTC). In villages where water supply
schemes are not operational, samples should
be taken from public and in-use sources for
biological testing.

» Preventive action should be taken, as per the
advice of the Health Department, to purify the
water of the source whose water samples are
found to be contaminated in biological testing,
and then the water samples of such sources
should be collected again and sent for testing
to the nearest Sub-Divisional Laboratory of
the Groundwater Survey and Development

Authority.
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While sending the water samples to the
laboratory for testing, it is necessary to label
the Can (for chemical testing) or glass bottle
(for molecular testing) and clearly indicate the
relevant information.

While sending the water samples to the
laboratory, ensure that the location of the
source mentioned on the Can or Bottle is as
per the information mentioned on the Central
Government Website.

To make available the Ortho-Toluidine
Solution through the nearest Ground Water
Survey and Development Authority laboratory.
To collect water samples from time to time as
per the orders of senior officers.

To regularly maintain the record of the actions
taken regarding water quality in the register.
Whenever the Gram Panchayat purchases
bleaching powder (TCL powder), its sample
should be submitted to the Primary Health
Center in the area.

To properly store the stock of bleaching
powder (TCL powder), use it daily and keep a

record of it.
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» To work under the supervision of the Gram
Panchayat and as per the instructions given
by the Gram Sevaks.

» By taking into consideration of the records of
inspection of drinking water sources on the
Central Government Website (IMIS/WQMIS
Website), incentive remuneration will be
disbursed to the Jal Surakshaks (water
protectors) according to that number.

Gram Sevak / Village Development Officer

» To keep the list of public drinking water
sources in the Gram Panchayat area updated
every year using a mobile app. To submit the
said list to the Primary Health Center,
Panchayat Samiti, Extension Officer (Health),
Sub-Divisional = Laboratory  (Groundwater
Survey and Development Machinery), Taluka
Level Committee.

» To keep available the good quality bleaching
powder (containing 33 percent chlorine)
available for a period of three months.
Whenever the Gram Panchayat purchases
bleaching powder (TCL powder), to ensure
that its sample has reached to the Primary

Health Center in the area every time. If the
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quality of the sample is not satisfactory then,
to take preventive measures with the advice of
the Health Officer and Chemist.

To prepare an annual action plan for
collecting water samples for chemical and
biological quality testing of all public drinking
water sources/schemes in the village and
accordingly to ensure that the water samples
are collected by the water security guard and
reach the laboratory (Groundwater Survey
and Development Agency) in the prescribed
format and within the prescribed time frame
and then to take immediate action on the
water sample testing Report received.

To wupdate the information of newly
operational public drinking water sources and
permanently closed sources under various
schemes in the village and to send it to the
Panchayat Samiti.

To send the combined Report of Ortho -
Toluidine Test, Field Test Kits to the Taluka
Level Committee by the 5th of every month.
(As per attached Annexure No.1)

To take immediate action in accordance with

the Report received on drinking water samples
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found to be biologically contaminated and
submit the Report of the action taken to the
Taluka Level Committee. (As per attached
Annexure No.2)

To take preventive action to purify the water
of the sources whose water samples are found
to be biologically contaminated and then to
collect the water samples of such sources
again through the water protector and test
them at the nearest district laboratory of the
Groundwater Survey and Development
Authority.

To put up a signboard stating that the water
is "unfit for drinking" around the drinking
water sources that have been found to be
contaminated in chemical tests twice in a row.
Water samples from such contaminated
sources should not be sent to the laboratory
for testing again without taking measures to
make the water suitable for drinking.

While collecting water samples for chemical
and biological testing, ensure that only public

drinking water samples are taken by the

Water Guard.
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» Water samples from public sources whose

water is not being used for drinking should
not be sent to the laboratory for testing.
Prepare a separate list of such sources that
are not being used for drinking and submit
this list to the Primary Health Center, Sub-
Divisional Laboratory (Groundwater Survey
and Development Authority), Taluka Level
Committee.

To take measures to keep the area of the
source and the water body clean regularly.

To ensure that the records of the actions
taken regarding water quality are being kept
regularly by the water guards and monitor the
work of the water guards.

To select five women from the village to
conduct water quality survey, encourage
the selected women to attend the training.
To display information about water testing in
public places.

To attend training at the primary health
center in the work area.

To inform the primary health center
immediately in case of an outbreak of water-

borne disease.
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» To evaluate the work of the water guards and
submit an annual Report to the Block

Development Officer.

B) Primary Health Center Level:-

Health Workers, Health Servants, Health

Supervisors, Medical Officers

» To conduct random Ortho-Toluldine Test.

» To prepare and implement an annual action
plan to obtain water samples from Gram
Panchayats within the prescribed time.

» To ensure that water quality survey is
conducted with the help of Field Test Kits and
sanitation survey of each drinking water
source in the village. To take water samples
according to the World Health Organization
water survey standards and to send them to
the health department laboratories for testing.

» The village source (Source) and household tap
water (FHTC) water samples collected by
water guards at the primary health center
should be sent to the nearest Sub-Divisional
Laboratory of the Ground Water Survey and
Development Authority through  health
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workers / health assistants / health
supervisors within the prescribed time for
chemical and biological testing,. (As per
attached Annexure No.3).

The village source (Source) and household tap
water (FHTC) water samples re-collected by
water guards at the primary health center
should be sent to the nearest Sub-Divisional
Laboratory of the Ground Water Survey and
Development  Authority through  health
workers / health assistants / health
supervisors within the prescribed time for
chemical and biological testing,. (As per
attached Annexure No.3).

The bleaching powder sample received from
the Water Guard at the primary health center
should be sent to the nearest Sub-Divisional
Laboratory of the Ground Water Survey and
Development Authority through the health
worker / health assistant / health supervisor.
As per the demand of the Gram Panchayat,
Ortho Toluidine Solution should be made
available through the Village Water and

Sanitation Committee.
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» To conduct sanitation survey of public

drinking water sources twice a year (April and
October) with the help of the village
community (preferably women). To take
measures to reduce the risk of vulnerable
sources on the basis of the information
received in the sanitation survey.

To provide information to the villagers and
create awareness about water quality, health
effects of contaminated water, etc.

To take immediate preventive measures in
case of outbreak of water-borne diseases and
guide the Gram Sevak / Village Development
Officer in this regard.

To suggest measures to the Gram Panchayats
based on the results of water sample /

bleaching powder sample testing.

C) Panchayat Samiti Level / Taluka Level:-

A Committee should be formed at the Taluka

level

under the Chairmanship of the Block

Development Officer to conduct water quality

monitoring and survey. This Committee should
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include Deputy Engineer (Rural Water Supply),
Taluka Health Officer, Junior Geologist/Assistant
Geologist, Chemist (Sub-Divisional Laboratory,
Ground Water Survey and  Development
Machinery), Extension Officer (Health) and
Extension  Officer (Panchayat) as Member
Secretary. This Committee should hold a Review
Meeting once a month as per the agenda in the
attached Form-A. The Report of the said meeting
should be submitted to the Chief Executive Officer,

Zilla Parishad.

Block Development Officer

» To obtain an updated list of all public drinking
water sources / schemes in the taluka from
the Deputy Engineer (Rural Water Supply
Department).

» To obtain updated information about newly
implemented public drinking water sources
and permanently closed sources under various

schemes in the village from the Gram
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Panchayat and send it to the Rural Water
Supply Department, Zilla Parishad.

To prepare a schedule for Gram Panchayat-
wise water sample testing at the Panchayat
Samiti level in collaboration with the Chemical
/ Molecular Biologists of the Sub-Divisional
Laboratory and to send it to the district level
and sending the water samples to the Sub-
Divisional Laboratory for testing as per the
schedule. To ensure that no village or locality-
habitation is left out in the pre-monsoon and
post-monsoon water sample testing schedule /
plan.

To ensure that water samples are reached at
the Groundwater Survey and Development
Agency Laboratory for chemical and biological
testing in the taluka.

To monitor the sanitation survey program of
public drinking water sources in the taluka.

To advise the concerned regarding daily and
regular purification of drinking water sources
in the taluka.

To create awareness about quality testing of
water samples from private sources by

charging a fee as per the Government decision.
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To monitor the testing of water samples
through Field Test Kits in the taluka.

To submit the annual Report received from the
Gram Sevaks regarding the work of Water
Guards along with evaluation and
recommendations to the Deputy Chief
Executive Officer, Water and Sanitation, Zilla
Parishad.

To ensure that the honorarium of Water
Guards received from the Zilla Parishad is
deposited regularly in their savings accounts
and to submit the utilization certificate of the
expenditure incurred to the Zilla Parishad.

To take a review of the water quality
monitoring and survey as well as the measures
taken once a month.

To take review of the water quality monitoring
and survey as well as measures taken once a
month.

To obtain a list of how many Gram Panchayats
in the taluka have not sent water samples for
testing and the reasons for this, as well as
information on which Gram Panchayats' water

samples are repeatedly found to be of poor
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quality as per the laboratory findings and take
measures accordingly.
To send the Annexure No.2 Report received

from the Gram Sevak to the Zilla Parishad.

The Extension Officer (Panchayat) will assist

the Block Development Officer in the following

manners:

>

To take a Review that, whether the samples of
all public drinking water sources in the taluka
have been received by the Primary Health
Center, Taluka Level Committee, Sub-
Divisional Laboratory (Groundwater Survey
and Development Machinery) or not and take
appropriate action if they have not been
received.

To prepare a schedule for testing pre-monsoon
and post-monsoon water samples at the
Panchayat Samiti level in collaboration with
the Chemist/Biologist from the Sub-Divisional
Laboratory.

To inspect the work done by the water security
guards during the Gram Panchayat visit and
record the same in the Gram Panchayat
booklet.

To monitor water quality in the taluka.
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To take a review of the water quality
monitoring and measures once a month.

To monitor the Sanitation Survey Program of
public drinking water sources in the taluka.

To monitor the testing of water samples in the
taluka through Field Test Kits.

To take a review of the work of Gram Sevak
and Water Security Guard in respect of water
quality monitoring and survey.

To ensure that water samples of chemical and
biological testing, bleaching powder samples,
etc. in the Taluka are reached to the District /
Sub-Divisional Laboratory of the Ground Water
Survey and Development Authority.

To ensure that the contaminated water
samples in the taluka are reached at the
district laboratory of the Ground Water Survey
and Development Authority for re-testing

(chemical and biological).

Sub-Divisional Laboratory Level

>

To conduct the Chemical testing of every public
drinking water source in the village (Source) as
per Drinking Water Standard BIS: 10500
(2012) for pH value, Total dissolved solids,
Turbidity, Chloride, Total alkalinity, Total
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hardness, Sulphate, Iron, Total arsenic,
Fluoride, Nitrate, Colour, Odour, Residual
Chlorine) once a year (from 1st October to 31st
March).

To conduct the molecular testing of every
public drinking water source and domestic tap
water (FHTC) in the village (for Total Coliform
Bacteria, Ecoli or Thermotolerant Coliform
Bacteria) twice a year (from 1st June to 31st
October and from 1st November to 31st May).
To ensure that the required information is
clearly written on the Cans and Glass Bottles
of water samples brought to the laboratory for
testing by the Water Security Guard.

To ensure that the location marked on the
Cans and Glass Bottles are matched with the
Website of the Central Government.

To inform the water samples found
contaminated in the Molecular Test on the
second day (within 24 hours) of the test to the
concerned Gram Panchayat through phone/e-
mail at the Sub-Divisional Laboratory level and
to the Primary Health Center and Taluka Level
Committee in the area in writing within two

days through the Senior Geologist.
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To report the water samples found
contaminated in the Chemical Test to the
Gram Panchayat and to the Primary Health
Center and Taluka Level Committee in the area
in writing within one week after the test.

To submit a comprehensive Report of all water
samples tested in the laboratory to the Senior
Geologist and Taluka Level Committee on the
first date of every month.

To mention the record of all water samples
tested in the Register, Computer and on the
Central Government Website by the first date
of every month.

To conduct private water sample testing as per
the relevant Government decision by charging
the prescribed fee.

To collect water samples periodically as per the
orders of senior officers.

To monitor all the work done in the laboratory.

Taluka Health Officer

>

To verify that the water samples received for
chemical and biological testing by the Water
Security Guards in all primary health centers
under the taluka have reached the nearest

Groundwater Survey and Development Agency
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Laboratory and to submit a Report to the Zilla
Parishad accordingly.

To verify that the bleaching powder samples
have reached to the Public Health Department
laboratory through the Water Security Guards
in all primary health centers under the taluka
and to submit a Report to the Zilla Parishad
accordingly.

To submit the Report of samples taken under
the Water Survey Program by the Health
Department upon taking measures thereon to
the Zilla Parishad.

To send the samples of the sources found
contaminated in the inspection at the Sub-
Divisional Laboratory under the supervision of
the Groundwater Survey and Development
Authority for re-inspection to the District
Laboratory of the Groundwater Survey and
Development Authority and ensuring their
arrival and to submit such Report to the Zilla
Parishad.

To take immediate preventive measures
regarding the water samples found
contaminated and submitting its Report to the

Zilla Parishad.
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» To ensure that the cleanliness survey of all
public drinking water sources through all the
primary health centers under the taluka is
being conducted twice a year (April and
October) and to submit such Report to the Zilla
Parishad.

» To review the water quality survey in the
taluka and to issue instructions regarding

preventive action to be taken.

D) District Level:

A Committee should be formed at the district
level under the chairmanship of the Chief
Executive Officer to monitor and control the water
quality at the district level. This Committee should
include Executive Engineer (Rural Water Supply),
District = Health  Officer, Senior  Geologist
(Groundwater Survey and Development
Machinery), Head of District Health Laboratory,
Deputy Chief Executive Officer (Panchayat), Deputy

Engineer (Mechanical), Deputy Engineer
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(Maintenance and Repair) and Deputy Chief
Executive Officer (Water and Sanitation) as
member secretary. This Committee should hold a
review meeting once a month as per the agenda in
the attached Form-A. Its Report should be sent to

the State Water and Sanitation Mission Office.

Executive Engineer (Rural Water Supply

Department)

» To wupdate the taluka-wise numerical
information of Public Water Supply Schemes
and Sub-Schemes Geo-tagged by the Water
Supply and Sanitation Department, as well as
public drinking water sources on the Central
Government Website (IMIS).

» To update the information received from the
Panchayat Samiti level of newly implemented
public drinking water sources and permanently
closed sources under various schemes in the
village on the Central Government Website
(IMIS).

» To geo-tag all public drinking water sources

and sub-schemes of water supply schemes and
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to update its information on the Central
Government Website (IMIS).

To take measures regarding chemically
contaminated water samples in water quality
testing and submit its monthly Report to the
District Water and Sanitation Mission.

To take measures in water quality affected
areas as per the records on the Central
Government Website (IMIS/WQMIS). To take
necessary action regarding implementation of

RO/DFU.

Groundwater Survey and Development System

District Laboratory Head - Senior Geologist

>

To ensure that chemical testing of water
samples obtained from all public drinking
water sources of the district is done once a
year as per Drinking Water Standard BIS :
10500 (2012) (for pH value, Total dissolved
solids, Turbidity, Chloride, Total alkalinity,
Total hardness, Sulphate, Iron, Total arsenic,
Fluoride, Nitrate, Colour, Odour, Residual
Chlorine) and re-testing of affected sources. (As
per attached Annexure No.6)

Also, to ensure that molecular testing of water

supplied through domestic tap connection
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(FHTC) of every public drinking water source of
the village is done twice a year as per Drinking
Water Standard BIS : 10500 (2012) (for Total
Coliform Bacteria, Ecoli or Thermotolerant
Coliform Bacteria). (As per attached Annexure
No.6)

To ensure that samples collected by water
guards through the  application and
information about available water sources are
combined for chemical and biological chemical
testing.

To provide information about the water
samples found to be correct and contaminated
in the biological test immediately to the Gram
Panchayat  through  the Sub-Divisional
Laboratory and to the Primary Health Center in
the area, Taluka Health Officer and Taluka
Level Committee through e-mail, WhatsApp,
SMS. Also to forward he said Report to the
relevant institutions in writing as and when
possible through the Senior Geologist. (As per
attached Form Nos.4 and 5)

To provide the information about the water
samples found to be correct and contaminated

in the chemical test to the Gram Panchayat
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and to the Primary Health Center in the area,
Taluka Health Officer and Taluka Level
Committee through e-mail within one week
after the test through the Sub-Divisional
Laboratory. (As per attached Form Nos.4 and
5)

To submit a consolidated monthly Report of all
water samples tested by the District and all
Sub-Divisional Laboratories of the district to
the Divisional Control Room (DCC), District
Health Officer and District Level Committee by
the 10th of the next month. (As per attached
Annexure No.7)

To mention the results of all water sample
testing in the District Laboratory in a Register,
on the Computer, on the Central Government
Website (IMIS / WQMIS) by the 25th of the
next month.

To take action to achieve the target of testing at
least 250 water samples per month, i.e. 3000
water samples in a year, in the district
laboratory, by testing samples received for re-
testing from the sub-divisional laboratory, as
well as samples taken from various sources in

the district.
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To record the results of water sample testing
conducted by all sub-divisional laboratories in
the district in the Entry Register, to monitor
whether the results are being tested by the
concerned district and sub-divisional
laboratories within the given period on the
Computer and on the central Government
Website (IMIS/WQMIS) and to submit its
Report to the Regional Deputy Director,
Groundwater Survey and Development Agency.
To take action to obtain NABL rating for all
District and Sub-Divisional Laboratories in the
district.

To monitor the Laboratory Assessment and
Improvement Plan of the district and Sub-
Divisional Laboratories in the district and to
make the compliance of the errors found in it.
To monitor the ranking of the district and Sub-
Divisional Laboratories in the district and to
make the compliance of the errors found in it.
To test water samples of private sources by
charging a fee as per the relevant Government
decision and also to create awareness on this

at a wide level.
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To monitor the work done in the district and all
Sub-Divisional Laboratories in the district.

To ensure that chemicals, glassware,
equipment, Computers, internet and
manpower are kept up to date in all

laboratories in the district.

District Health Officer

>

To verify that the cleanliness survey of all
drinking water sources in the district has been
conducted twice a year and to distribute
red/yellow/green/silver cards to all the Gram
Panchayats in the district as per the
guidelines.

To ensure that appropriate measures have
been taken to provide clean water to the
concerned villages in accordance with the
Reports of biological tests conducted in the
district and sub-divisional laboratories of the
Ground Water Survey and Development
Authority and the affected water samples found
in the re-inspection.

If there is any discrepancy in the Reports of
water samples taken under Water Quality

Monitoring and Survey, to submit a Report
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regarding this and the measures taken to the
Chief Executive Officer.

To take measures as per the Report of
bleaching powder tested in the health
laboratory in the district.

To ensure that the water samples received
through the Water Security Guard for
Chemical and Molecular testing and re-testing
by water safety officers at the Primary Health
Center in the district are reached to the
nearest Groundwater Survey and Development
Agency Laboratory through the Health
Worker/Health Assistant/Health Supervisor.
Method of sending samples for re-testing:
Samples affected received in the Sub-Divisional
Laboratory should be tested in the District
Laboratory and samples affected received in
the District Laboratory should be tested in the
Divisional Laboratory.

To review the Water Quality Monitoring and
Survey in the district and to issue instructions
for taking  preventive  action/necessary
measures.

The Report of Bleaching Powder testing will be
submitted to the Gram Panchayat and Zilla
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Parishad through the Health Laboratory. To
submit the combined monthly Report to the
District Health Officer and District Level
Committee by the 10th of the next month.

Deputy Chief Executive Officer (Water and

Sanitation) District Water and Sanitation

Mission, Zilla Parishad

>

To obtain an updated list of all public drinking
water sources in the district from the Executive
Engineer (Rural Water Supply Department) and
to submit this information to the Government.

To collect the schedule prepared at the
Panchayat Samiti level, and to prepare a
consolidated schedule for the district, in
collaboration with the Chemical/Molecular
Biology Expert (CMBE) of the Sub-Divisional
Laboratory for testing Monsoon and Post-
Monsoon water samples at the Gram
Panchayat level and to implement it
accordingly.

To prepare an annual action plan on water
quality, to send it to the Government on time
and to record it on the Central Government

Website (IMIS/WQMIS).
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To prepare an annual schedule for Chemical
and Biological Testing, and pursuant to that, to
ensure that the water samples of public
drinking water in all the villages in the district
are reached at the District and Sub-Divisional
Laboratories of the Ground Water Survey and
Development Agency for testing and re-testing.

To ensure that 100 percent samples of public
and in-use sources in every village/locality/
settlement are tested.

It is a responsibility of the Deputy Chief
Executive Officer, Zilla Parishad to collect the
information about samples found
contaminated in chemical and biological tests
from the Ground Water Survey and
Development Authority and to inform the same
to the District Health Officer and Executive
Engineer (R.W.S.) for preventive action.

To monitor the cleanliness survey program in
the vicinity of public drinking water sources.
To conduct the cleanliness survey program
twice a year and collect the Reports, and to
update it on the Central Government Website
(IMIS/WQMIS) and according to that, submit

the Report to the Government.
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To create awareness on a wide scale about
testing water samples of private wells by
charging a fee pursuant to the relevant
Government decision.

To take review of the availability of Bleaching
Powder in the district and the testing of
Chlorine quality in it.

To monitor the water samples of public sources
found above the maximum limit as per
Drinking Water Standard BIS: 10500 (2012) in
chemical testing and to inform the State Water
and Sanitation Mission - Water Quality Cell
accordingly.

To give instructions and guidance to the
concerned regarding daily and regular
purification of drinking water.

To monitor the purchase, distribution and
testing of Field Test Kits and to compile the
Reports of these tests and submit them to the
Government within the prescribed time.

To ensure that the relevant office in the district
have recorded the latest information regarding
schemes/sources on the Central Government
Website (IMIS/WQMIS) as well as on the
MRSAC Website as per the instructions given
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from time to time, and have recorded the
entries of the water quality, entries of volunteer
women for village Water Quality Testing,
Sanitation Survey, Field Test Kits etc.

To take review on every month that; whether
the water samples of all public and used
drinking water sources in all the villages of the
district are reached to the laboratory and to
take action accordingly.

To submit the proposal for the honorarium of
the Water Security Guards to the State Water
and Sanitation Mission within the prescribed
time and to ensure that the honorarium of the
Water Security Guards is deposited in their
accounts on time.

To create public awareness on water quality
with the help of Information, Education and
Communication Consultant.

To organize training on water quality with the
help of Human Resource Development
Consultant.

To coordinate with the Groundwater Survey
And Development Machinery and Health

Department in the district.
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To review the water quality monitoring and
survey program and the measures taken under
it once a month.

To ensure that the training of the Water
Security Guards to be conducted twice a year
is done properly and to monitor the work of the

Water Security Guards in the district.

Accountant, District Water and Sanitation

Mission, Zilla Parishad

>

To prepare a Utilization Certificate of the funds
received for the Water Quality Monitoring and
Survey Program and to submit it to the Chief
Executive Officer within the prescribed time.

To take action to deposit the Jalsurakshak
funds received for the Water Quality
Monitoring and Survey Program in the
Jalsurakshak's account.

To ensure that the funds received for the Water
Quality Monitoring and Survey Program are
being spent for the purpose for which it is
received.

To monitor the funds received for the Water

Quality Monitoring and Survey Program.
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Chief Executive Officer

>

To take a review of the Block Development
Officers regarding the Water Quality
Monitoring and Survey Program and the
measures taken under it.

To send a Report of the preventive action taken
regarding the water samples found
contaminated in Biological and Chemical Tests
to the Divisional Commissioner by the 8th of
every month.

To take review regularly of both the Water
Quality Monitoring and Survey and to issue
instructions to the concerned.

To send the proposal of honorarium of Water
Security Guards to the State Water and
Sanitation Mission along with the Utilization
Certificate within the prescribed time.

To submit the Utilization Certificate of the
funds received for the Water Quality
Monitoring and Survey Program to the

Government within the prescribed time.
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E) Divisional Level

Regional Deputy Director, Divisional

Laboratory, Divisional Control Room,

(Groundwater Survey and Development System)

>

To ensure that the samples of sources found
contaminated during the inspection in the
Sub-Divisional Laboratory under the
supervision of the Groundwater Survey and
Development System are re-examined in the
District Laboratory of the Groundwater Survey
and Development System.

To ensure that all laboratories in the
Department are kept up to date with
Chemicals, Glassware, Equipment, Computers,
Internet and Manpower.

To wvisit the District and Sub-Divisional
Laboratories in the Division as and when
necessary.

To provide technical guidance regarding
Chemicals, Glassware, Equipment and
Reports.

To provide technical guidance regarding NABL
grading of District and Sub-Divisional

Laboratories in the Division.
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» To monitor the Assessment and Improvement
Plan of the District and Sub-Divisional
Laboratories of the Division and to make the
compliance of the errors found in it.

» To monitor the ranking of the District and Sub-
Divisional Laboratories of the Division and to
make the compliance of the errors found in it.

» To record the results of the Water Sample
Testing conducted by all the Laboratories of
the Division in the Entry Register and to
monitor; whether the results are being
recorded in the Computer and on the Website
of the Central Government (IMIS/WQMIS) by
the concerned laboratories within the given
period or not; and to submit its monthly Report
to the Commissioner, Ground Water Survey
and Development Agency, Pune by the 15th of
every month.

» To coordinate with all the Zilla Parishads of the
Department and to monitor the water quality
in the Division.

Divisional Commissioner's Office - Deputy

Commissioner (Development)

» To hold a Review Meeting of all the Chief

Executive Officers of the Administrative
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Department, Zilla Parishads once in three
months as per the agenda in the attached
Form-A and to send its Report to the State
Water and Sanitation Mission Office within the
prescribed time.

To give instructions to the concerned in respect
of taking preventive action pursuant to the
samples found contaminated in Bleaching
Powder Testing, Chemical And Biological
Testing.

F) State Level:-

Joint Director, Senior Chemist and State

Monitoring Cell (Groundwater Survey and

Development Machinery)

>

To supervise the State, Divisional, District and
Sub-Divisional Water Testing Laboratories
working under the Water Quality Testing and
Monitoring Program in the State.

To ensure that all laboratories in the State are
kept up to date with Chemicals, Glassware,
Equipment, Computers, Internet and
Manpower.

To ensure and monitor that, whether record

the results of water sample testing conducted
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by all laboratories in the State are updated
done by the concerned Laboratories within the
given period on the Computer and on the
Website of the Central Government (IMIS /
WQMIS). To submit its district-wise monthly
Report to the State Water and Sanitation
Mission and the Government.

To take action regarding testing of 5 percent
water samples of all public drinking water
sources in the State through the State
Laboratory (including re-testing of water
samples found to be contaminated in the
District Laboratory).

To take action regarding NABL rating of State,
District and Sub-Divisional Laboratories in the
State.

To monitor the Assessment and Improvement
Plan of State, District and Sub-Divisional
Laboratories in the State, and to make the
compliance of the errors found in it.

To monitor the Ranking of State, District and
Sub-Divisional Laboratories in the State and to
make the compliance of the errors found in it.
To submit the consolidated Inspection Report

of all water samples tested in the State to the
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Water Supply and Sanitation Department and
the State Water and Sanitation Mission Office
on the 15th of every month.

» To coordinate with the Water Supply and
Sanitation Department and the Public Health

Department.

G) Government Level

For the purpose of taking review of the Water
Quality Monitoring and Survey Program at the
Government level, a review meeting will be held
once in six months under the Chairmanship of
Hon’ble Additional Chief Secretary/Principal
Secretary, @ Water Supply and Sanitation
Department and in the presence of Additional Chief
Secretary / Principal Secretary (Public Health
Department), Additional Chief Secretary / Principal
Secretary  (Rural Development Department),
Commissioner, (Groundwater Survey and
Development System), Deputy Commissioner

(Development) Revenue Department (AlL),
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Campaign Director, State Water and Sanitation
Mission and Chief Executive Officer, Zilla Parishad
(All).

3. Determination of Responsibilities:-

In case of any negligence in the responsibility of
effective = implementation of Water Quality
Monitoring And Survey entrusted to the concerned
officers/employees of Gram Panchayat, Panchayat
Samiti and Zilla Parishad, disciplinary action will
be taken against the concerned officers/employees
as per the provisions of Bombay Village Panchayat
Act 1958 (Maharashtra Village Panchayats Act,
1959), Maharashtra Zilla Parishads and Panchayat
Samitis Act 1961 and the service rules applicable
to them.

This Government Resolution has been made

available on the Website of Maharashtra Government

www.maharashtra.gov.in and its reference number is
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202207201033094328. This ideal digital signature is

being verified.

By order and in the name of the Governor of

Maharashtra.

Digitally signed by ANUSHKA ANIRUDH DALVI DN: C-
IN, o-GOVERNMENT OF MAHARASHTRA, o-WATER
SUPPLY AND SANITATION DEPARTMENT, postalCode
=400032, st-Maharashtra, 25.4.20
Sedd45c6e1357ae0c8533741733e5]bdac703b68fe5273
3dbcffe2914e0ac003.
pseudonym=788F419268617FC33 20DC895
2A519D487C674CD,

Sd/-
(Smt. ANUSHKA ANIRUDH DALVI)
Under Secretary, Government of
Maharashtra

Copies to:-

1.

Private Secretary to Hon. Minister, Water Supply
and Sanitation Department

Private Secretary to Hon. Minister of State, Water
Supply and Sanitation Department

Additional Chief Secretary / Principal Secretary,
Public Health Department, Mantralaya, Mumbai

Additional Chief Secretary / Principal Secretary,

Development Department, Mantralaya,

Mumbai
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11.

12.

13.

14.

15.

16.
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Additional Chief Secretary / Principal Secretary,
Water Supply and Sanitation Department,
Mantralaya, Mumbai

Member Secretary, Maharashtra Jeevan
Pradhikaran, Express Towers, Nariman Point
Mumbai.

Campaign Director, State Water and Sanitation
Mission, Belapur, Navi Mumbai.

Commissioner, Ground Water Survey and
Development Agency, Pune

Divisional Commissioner (All)
District Collector (All)
Chief Executive Officer, Zilla Parishad (All).

Superintendent Engineer, Maharashtra Jeevan
Pradhikaran (All)

Executive Engineer, Maharashtra  Jeevan
Pradhikaran (All)

Joint Director, Ground Water Survey and
Development Agency, Pune.

Regional Deputy Director, Ground Water Survey
and Development Agency (All Regional Divisions)

Deputy Director (Health Services), State Health
Laboratory, Pune.
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17.

18.

19.

20.

21.

22.
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Executive Engineer, Rural Water Supply
Department, Zilla Parishad (All)

District Health Officer, Zilla Parishad (All)

Deputy Chief Executive Officer (Water and
Sanitation), Zilla Parishad (All).

Deputy Chief Executive Officer (Gram Panchayat),
Zilla Parishad (All).

Block Development Officer, Panchayat Samiti All.

File , Desk WS- 12
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(Annexure to the Government Resolution NO.: WQM-
2018/ C.No0.62/WS-12 Mantralaya, Mumbai-32, dated
July 20, 2022)

Annexure

survey:-

in

connection
implementation of water quality monitoring and

with

effective

Annexure-1

Findings on the inspection at Gram Panchayat level

Number of public drinking water sources within the limits of Gram

Panchayat
Date of inspection:
Name of Taluka Dist. Year/
the Gram Month
Panchayat
Sr.No. | Location | Chemical
of Field
Source Test Kits
Suitable |Invalid | Remarks Suitable | Invalid
(Invalid for
which
component)

1 2 3 4 5 6 7
Ortho-Toluidine Date of
Test Inspection
Suitable Invalid Remark
8 9 10

Signature of Gram Sevak
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Annexure 2

Action taken on inappropriate water samples and TCL Powder Report at Gram Panchayat

level

Name of Gram Panchayat: Taluka: Dist.: Yr/Month:
Sr | Particulars Type of | Location Source | Estimated | Source Date | Action | Remark
No source. | description | Code population | sanitation | of taken

(Hand | of source dependent | survey action

pump, risk taken

well,

etc.)
1 |2 3 4 S 6 7 8 9 10

Action taken and
date if results of
Chemical/Biological
Field Test Kits are
inappropriate
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2

Action taken and
date if results of
Biological Test in
laboratory are
inappropriate

Action taken and
date if results of
Chemical Test in
laboratory are
inappropriate

Action taken and
date if results of
O.T. test are
inappropriate

Action taken and
date if T.C.L. powder
is unsuitable for use

Signature- Gram Sevak
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Government Resolution NO.: WQM-2018/ C.No.62/WS-12 Mantralaya, Mumbai-32

Annexure 3

Summary of water samples collected from village drinking water sources through Geotencing mobile app

Chemical/ Biological

Name of Gram Panchayat: Taluka: Dist.: Yr/Month:

Sr | Name of | Location of | Type of | Source Source- Dependent | Date  of | Name of Remark

No | Locality/ Source source Code Seasonal/ | population | water water
Settlement Perennial sample sample

collection | collector

1 |2 3 4 S 6 7 8 9 10

1

2

3

4

Signature- Gram Sevak
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Annexure 4

District / Sub-Divisional Laboratory- Gram Panchayat-wise Biological Inspection Report

Name of Gram Panchayat: Taluka: Dist.: Yr/Month:

Sr | Name | Name of | Location | Type Source | Source- Dependent | Date & | Date o] Suitable | Remark

No | of G.P. | Locality/ of of Code Seasonal/ | population | Time  of | water / Invalid

Settlement | Source source Perennial water sample for

sample inspection| drinking
collection

1 |2 3 4 S 6 7 8 9 10 11 12

1

2

3

Note: The information about the tested water sample should be entered on the Computer and on the
Website of the center by the Chemist/Biologist in the Laboratory.

Signature- Chemist

Signature- Biologist

Signature- Assistant/Junior Geologist

It has been ensured that the information about the tested water sample in the laboratory is entered on
the Computer and on the Website of the center.

Senior Geologist
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Government Resolution NO.: WQM-2018/ C.No.62/WS-12 Mantralaya, Mumbai-32

Annexure 5
District/Sub-Divisional Laboratory - Chemical Testing Report of Gram Panchayat-wise Drinking Water Source
Taluka: Dist.: Yr/Month:
Name of Laboratory:
Sr| Namel Name Name | Type Source | Date  of | Source- Date of | Checked| If water is | Amount o] Remark]
Ng of Locality/ of of Code water Seasonal/ | water - unsuitable | affected
G.P. | Settlement | Source | source sample Perennial | sample Suitable| by which | ingredient
collection inspection | / Invalid chemical
for element, it
drinking| is affected
112 3 4 S 6 7 8 9 10 11 12 13
1
2
3

If a source is affected by more than one chemical element, it should be mentioned below.

Note: The information of the tested water sample should be entered on the Computer and on the Website

of the Central Government by the Chemist/Biologist of the laboratory.

Signature- Chemist
Ensure that the information of the water sample tested in the laboratory is entered on the Computer and
on the Website of the Center

Signature- Biologist

Signature- Assistant/Junior Geologist

Senior Geologist
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Annexure 6
District/Sub division lab- Chemical/Bacteriological Testing Report Format
Sr | District | Taluka | Name of Name | Name of Location | Type of | Sample | Sample | Lab | Ph | TDS Turb | Chloride
No Pamnchayat | of Habitation Source | received | Testing | Ref. )mg/L) | (NTU) | Mg/L)
village date Date
1 2 3 4 5 6 7 8 9 10 11 12 | 13 14 15
1
2
Total Total Sulphate Iron Total Fluoride Nitrate | T.Coll. E.Coll. Free Colour | Odour | Remark
Alkalinity Hardness (mg/L) (mg/L) Arsenic (mg/L) (mg/L) (MPN/ (MPN/ Residual (hazen
(mg/L) 100 100 Chlorine units)
(ml) (ml) (mg/L)
16 17 18 19 20 21 22 23 24 25 26 27 28
1
2

Note: The information of the tested water sample should be

Government by the Chemist/Biologist of the laboratory.

Signature- Chemist

Center

Signature- Biologist

Signature- Assistant/Junior Geologist
Ensure that the information of the water sample tested in the laboratory is entered on the Computer and on the Website of the

Senior Geologist

entered on the Computer and on the Website of the Central
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Government Resolution NO.: WQM-2018/ C.No.62/WS-12 Mantralaya, Mumbai-32

Annexure 7
Monthly Progress Report of District / Sub-Divisional Laboratory
S | Talu Chemical Biological Number of Rema
r | ka samples rk
N recorded on the
o Website of the
center.
Remain | Samp | Total | Samp | Affect | Remain | Remain | Samp | Total | Samp | Affect | Remain | Chemi | Biologi
ing les samp | les ed ing ing les samp | les ed ing cal cal
sample | receiv | les tested | samp | sample | sample | receiv | les tested | samp | sample
s in the | ed in les s s in the | ed in les s
previou | the previou | the
S curre S curre
month | nt month | nt
mont mont
h. h.
1 ]2 3 4 S 6 7 8 9 10 11 12 13 14 15 16 17
1
2

Note: The information of the tested water sample should be entered on the Computer and on the Website of the Central
Government by the Chemist/Biologist of the laboratory.

Signature- Chemist Signature- Biologist Signature- Assistant/Junior Geologist
Ensure that the information of the water sample tested in the laboratory is entered on the Computer and on the Website of the
Center

Senior Geologist
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Government Resolution NO.: WQM-2018/ C.No.62/WS-12
Mantralaya, Mumbai-32

Form - A

Agenda of the Review Meeting of

Taluka/District/Divisional Level
To update information of Public Drinking Water
Sources.
To prepare a separate list of public sources whose
water is not being used for drinking purposes.
To conduct a sanitation survey of public drinking
water sources.
To do the Daily and regular purification of public
drinking water sources.
To conduct chemical and biological testing of
public drinking water sources.
Information on villages/sources handled for water
testing.
Action taken on samples found contaminated in

Chemical and Biological Testing.
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Distribution and use of Field Test Kits.
Relationship between Ortho-Toluidine Test and
Biological Testing

Detailed information on availability, use and
quality of Bleaching Powder.

Preventive actions taken regarding water quality.
Training and awareness on water quality.

Records on the Central Government Website
(IMIS) on water quality.

Appointment of Water Security Guards and

disbursement of incentive allowance funds.



